MR. DEPUTY CHAIRMAN : What else can be done? ... (Interruptions)...

SHRIMATI JAYANTHI NATARAJAN: Sir, the House is setting a wrong precedent.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: He has withdrawn his remark and regretted. Leave it at that. He
has got up and said that if he has hurt the Member, he is sorry and he has withdrawn it.

...(Interruptions)...

GOVERNMENT BILL
The Marriage Laws (Amendment) Bill, 2010

THE MINISTER OF LAW AND JUSTICE (SHRI M. VEERAPPA MOILY): Sir, | beg to move for
leave to introduce a Bill further to amend the Hindu Marriage Act, 1955 and the Special Marriage Act,

1954.
The question was put and the motion was adopted.

SHRI' M. VEERAPPA MOILY: Sir, | introduce the Bill.

MOTION

Inflationary pressure on the economy and its adverse

impact on common man
THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY) ¢ Sir, | beg to move:

That this House do consider the inflationary pressure on the economy and its adverse impact

on the common man.

...(Interruptions)...

sft YFfe geeE (RER) W7, 899 WAl IER 7 12 89R a-Is ¥UY & IR &
AT SSTIT ATl ...(HAL)...

SHRI'S.S. AHLUWALIA (Jharkhand): Sir, the motion is moved. You have identified the LoP.
...(Interruptions)... How are vyou allowing them? ...(Interruptions)... What is this?

...(Interruptions)...
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MR. DEPUTY CHAIRMAN: A Member has got up. Let me explain. ... (Interruptions)...
ft IR R : W), (aET).
SHRI S.S. AHLUWALIA: What is this? They want to disturb the House. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Don't come to the conclusion. ... (Interruptions)... | will handle it.
...(Interruptions). . Please. 31T 93T ...(AL)...

SHRI S.S. AHLUWALIA: How can you allow them? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: | am not allowing. ...(Interruptions)... Why do you say that | am

allowing? ... (Interruptions).... | am explaining. The hon. Member got up. ... (Interruptions)...
sft AfeR orelt : R ..(HaET)...
sft Sowrwmafr : . ATfeR arelt, g oy Af3y ... (zaem). .
27} U0 IEGQIeTT : IR, 3T B allow PR X2 &1 ..(TH)...

it Suaufy : § HEf alow FX IET § ..(FAUM)... Mr. Ahluwalia, | am not allowing.

...(/nz‘errupz‘/ons)... A Member has got up just like you have got up. ...(/nterrupz‘/ons)...
SHRI S. S. AHLUWALIA: How can you allow? ... (Interruptions)...

sft SowwTafdr : IRaw grTar SN, HfST F F7 discussion §3T B fF price rise TR ST motion
move 5%%,@?@'&; QGQ issuesEﬁﬁﬂ’%ﬁimpor‘[anceéﬁ@ﬂ%ﬁ%ﬂﬁﬁf% 1, e I8
ggd Gl important g ...(JI9YT).... | request you that taking the seriousness of the issue and the entire

House. ...(Interruptions)...
SHRI RAM VILAS PASWAN: So, will you hear us tomorrow ? ... (Interruptions)...

MR. DEPUTY CHAIRMAN: We will discuss. You give notice. We will re-admit it.

...(Interruptions)...
SHRI RAM VILAS PASWAN: | have given notice earlier. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: You have to renew it. Please renew it. ...(Interruptions)...
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il TH.T9. STEqarerdl : AR, 59 [V B PR U A8 AP qad Te] gl ...(HaLM)...

MR. DEPUTY CHAIRMAN : Ahluwaliaji, | have requested the Members. They are cooperating.

Please sit down. ...(Interruptions)...

SHRI S. S. AHLUWALIA: What is this? Are you succumbing to their pressure?

...(Interruptions)...
MR. DEPUTY CHAIRMAN: We will discuss. ...(Interruptions)...
sft AT IRIEM : IR, [IER TWER 12 TR TS 0T T T ..(FAEH)...
SHRI S.S. AHLUWALIA: You can't allow them to speak like this.

st SuMuTAfd : MU SHBT renew B TINIU ...(FEYM)... We will look into it.

...(Interruptions)...
sft IFFAATE IRIEM : TR, S TS corruption BT ET S ...(HALTH)...
sft TH.q9. SrEarfern : TR, .. (FAg). .
sfielt WeRmT fraas (e<ie) : 9-, ¥_T Zero Hour &1 FIfCH B ...(a@8™)...

|'.-.-.(<21‘;'I.*4.4)... — B PLaLS _3_5'5 T Y- u.'nl_j.."é FRETIE M):M:]z

=it ITUTAF : 3IBT Zero Hour foram ST ...(FGYT)... We will take it up, but not today.
JATST dd decision g31T 2 5 3T TR Zero Hour a1 Special Mention B9 price rise UX discussion
BT ..(FIYT)... Dl Zero Hour o ...(FGYT)... Please renew your notices. It will be taken up.
...(Interruptions)... 34 ST ...(agaum)...

SHRI KUMAR DEEPAK DAS (Assam): Will it be taken up tomorrow ? ... (Interruptions). ..

MR. DEPUTY CHAIRMAN: It will be taken up. You renew your notices. ...(Interruptions)...

Now, Mr. Arun Jaitley. ...(Interruptions)...

S1. 99T SIGR (JTOTRAT) : WX, BIIRTTG H 7 TIRE 4 7 A1 6 AN ...(FaEH)...

tTransliteration in Urdu Script.
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SHRI S. S. AHLUWALIA: What is this? The ruling party Members ...(Interruptions)...

SHRI M. VENKAIAH NAIDU (Karnataka): They want to divert the attention of the House.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, Please. They have given notices and they have every right to

ask the Chair. ... (Interruptions)... Please sit down. ... (Interruptions)...

SHRI M. VENKAIAH NAIDU: We also want to discuss issues relating to the Commonwealth

Games.

SHRI ARUN JAITLEY: Mr. Deputy Chairman, Sir, in the last 14 months of UPA-Il, we have
discussed the issue of price rise and inflation in almost every Session of Parliament and during each
debate, this Government has held out assurances in this House and outside this House that it

expects prices to moderate very soon.

Sir, | recently came across a tabulation which a national daily prepared. Way back on 8th
November 2009, the Deputy Chairperson of the Planning Commission said that by the end of this
financial year, food inflation will come down. It went up by the end of the year to almost 20 per cent.
On 18th February 2010, the Finance Minister said that the country would see a moderate rate of
inflation in the next two months. The general inflation has gone into double digit. The Agriculture
Minister again in February said that food prices have already started falling down. | think, it is safe to
presume that he does not visit the grocery shops or the vegetable shops. | have a list of the Prime
Ministerial statements. On 6th February, it was said that the worst is over as far as inflation is

concerned. In May, we are told that now it will slow down and reach 5-6 per cent by December.

Sir, | must say, with all my personal admiration for the Prime Minister who is here, we seem to
be losing faith as far as the assurances of this Government are concerned. There is a certain kind of

paralysis, a drift, which has hurt this Government. Why we insisted on a voting motion and not a
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debating motion? Because voting motions are also intended to be undertaken in this House. We
wanted the Government to be bound by a voting mandate of this House. After all, in a democracy,
vote best reflects what the opinion of the people or their representatives is. And, it's not only on price
rise that this is happening. Look around the whole country. What is going on? The Valley in Kashmir
is going out of control and the Government is completely clueless. There is not even a sign of what a
possible roadmap or line of action would be. You have a civil war going on within the Government
and the ruling alliance as to how to deal with the Maoist violence. You start a dialogue with Pakistan

and suddenly you realise at the end of the dialogue that it ended in a misadventure.

On the economic front and the price rise situation, we only find these tall assurances for the
last 1-1/2 years that prices would soon start to moderate. In fact, the very credibility of the
economists who administer the economy of this Government is at stake. They cannot foresee what's
really going to happen. And what are the positives as far as this Government is concerned? Just
now, Members were mentioning about the Commonwealth Games and we saw that it's a great
global event which is going to take place. We hope for a positive. All we are seeing is generation of
private wealth in the name of common wealth. That's all that is happening till date. Let there be no
doubt that it's not the stadiums which are leaking, the very coffers of this Government continue to
leak by the day as far as this event is concerned. And we find that your other actions are that you
start misusing governmental institutions, institutions like the investigative agencies of this
Government. We were hoping to be educated through your CBI and your investigative agencies as to
what went wrong in the 2G spectrum. But, for the last one year, we haven't got a single statement of
truth. We were hoping to be told that some of the worst things have been happening in the allocation
of National Highways. Even the culprits are not being allowed to be interrogated. But, your only

positive is that you use the agency against Opposition-ruled Governments and Opposition leaders.

What is the kind of drift in this Government that we expect them to really solve the problem of
price rise and inflation? We earlier used to speak in terms of alternative power centres within the
UPA. Well that was a criticism which is now becoming an old one. Almost every ally is becoming

a power centre. Somebody sits in Kolkata and you can't discipline them. Somebody sits in Chennai
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and, therefore, that is an island of governance itself. You can't interfere in those Ministries. If this is
what is happening to this Government, in debate after debate, do we seriously expect the
Government to come and make a resolution as far as price rise is concerned? The Minister
responsible for building highways is at war with the Planning Commission. The rest of the
Government is busy giving a drubbing to the Home Minister. The Environment Minister is stalling
projects of every other Ministry. And we all become silent spectators. The Prime Minister is a
spectator when this is going on. What do we really expect this Government to do? Sir, containing
inflation or reducing the prices for ihis Government is like a mirage, is like a drive through a desert.
They tell you that in just two more months prices will moderate, but then you see at the end of your
drive the distance gets further and further down. When the debates go on, what are we told? Well,
we had a bad season last year; there was a drought in some parts of the country; the foodgrain
production itself went down and, therefore, prices of foodgrain itself got affected. Then we are told
the global prices have skyrocketed; the international oil prices have gone out of control. Look at the
rest of the world what seems to be happening. It is a Government of alibi. But no alibi is a substitute

really for the tears and hunger of the common man, of the poor people.

You had buffer stocks, as far as your shortages are concerned. You had a huge amount of
buffer stock. In fact, your buffer stock, as per your Economic Survey earlier this year, was far more
than your normal requirement. How did you manage it? Was it this kind of callousness as far as the
Government is concerned, that you had a buffer stock, you had a shortage in production, and yet
you have foodgrains rotting? One figure the Government mentioned was 61,000 metric tones. It is an
understatement of what is rotting outside. Now the foodgrain is rotting. But people are going hungry
and because of shortage the foodgrain prices are moving up. It is a kind of a callousness and
irresponsibility almost unmatched in history. For a Government which wants and we are all anxiously
awaiting for the Food Security Act, is this the kind of food management today that we expect from
this Government? Let us come to the first reason. What is the global trend in inflation today? The
global trend in inflation is that prior to 2008 several countries saw before the slowdown a double-digit
inflation. At that time we were comfortably placed at about 7 and 7.2 per cent. Today, if you look at
the figures of food inflation in similarly placed economies, Brazil is now down to é per cent; Sri Lanka

- 2 per cent; China - 1per cent and we went up climbing to almost 23 per cent and now coming
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down. That is as far as the global figures are concerned. In a situation of this kind, as far as the
inflation figures are concerned, if you look at the similar placed economies, the only satisfaction we

may get is Pakistan has higher inflation than us. But except that, Bangladesh is lesser.

It is 1.61 per cent in the case of Malaysia. Look at the Asian countries: It 3.34 per cent for
Thailand, 5.05 per cent for Indonesia, 4.28 per cent for Philippines and 3.10 per cent for China.
Aren't these countries affected by the global process? The same factors that apply to them continue

to apply to us.

Then, we are being told that the world situation is bad and, therefore, the food prices in India
are in this kind of a situation. Well, the global oil prices went up. This whole issue of oil prices has
been raised repeatedly. In the last one year, oil prices have been between 70 to 79 dollars per barrel.
Now, the variation, as far as global prices are concerned, is two to three dollars; they go up and
down. But you have had a huge increase. And every time we are told, either we make the oil
companies sick, or the Government continues to subsidise them because the Government cannot
continue to bleed the oil companies. But the truth of the matter is that a very large part that the Indian
consumer is today paying is really taxes to various Governments. You have customs duty. You have
excise duty. You have State level taxes. If you look around, what kinds of prices are similar countries
paying? China pays a little over Rs.31 a litre for petroleum, Malaysia, Rs.25 and Pakistan, Rs.44.
Their levels of taxation are entirely different. Your oil companies have all made profit. Now, the
argument given is that they have made profit because the Government subsidized them. Yes, the
Government subsidized them, but if the total taxation, that of the Centre and States, is between 50
and 55 per cent, depending on what the taxes in a given State are, then the volume of what you are
collecting from the consumer today is almost as much as what you are subsidizing the oil company
itself. If your subsidy to the oil companies is Rs.53,000 crores, then what are you collecting from the
consumer by way of taxes in these three categories? Last year, it was between Rs.84,000 and
Rs.90,000 crores; this year it is likely to be Rs.1,20,000 crores. So, you collect Rs.1,20,000 crores
from the companies, you subsidize them to the extent of Rs. 563,000 crores and you say they are
surviving only on account of your subsidy. What would any country have done under these

circumstances.

Your entire fiscal policy and taxation policy with regard to petroleum products, whether it is

diesel or other products, is that you have an ad valorem rate of duty. So, every time the prices go up,
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the quantum of taxation also goes up. If you are collecting 51 per cent from a consumer in a given
State, that 51 per cent would also go up, depending on the value of the crude oil going up.
Therefore, while thevalue of crude oil itself is only Rs. 20 to 23 a litre, the rest of it we are paying as
taxes. Now, India pays 51 per cent; let us look at what happens with our neighbours; Pakistan pays
30 per cent of the total tax on petrol; Sri Lanka pays 37 per cent. On diesel, we, in India, pay 30 per
cent taxes. There are countries which are paying only 15 per cent. Pakistan charges only 15 per cent.
Therefore, you charge higher taxes. The prices in the last one year have not risen to the extent that
you thought they would rise; they have remained in that 75 to 80 dollar bracket. Then, if there is any
increase in prices, at least, have a revenue-neutral policy as far as your taxes are concerned.
Therefore, irrespective of the oscillating prices, our revenue would remain as far as oil is concerned,

and the burden on the common man will be offset against that. But we don't do it.

Therefore, you have a situation where prices across the world in most similarly placed
economies are not to the extent of what we think that they are. This year, we hope because of a
good monsoon we will have a bumper harvest. But, the problem will be where to store this. We are
now told, and that is a routine explanation being given, 'Well, we have increased the minimum
support price as far as the farmer is concerned. The moment we increase the minimum support
price, the effect of that increase in the minimum support price is that the prices to the consumers are
naturally bound to go up.' Sir, this is half true. This is half true for the reason that one of the
rationales for increasing the minimum support price is that the farmer gets more. The moment the

farmer is incentivised for a particular crop, the farmer then starts producing more of that crop. 31"l

fred A1 =1 @1 Sa SaraT off ok SHeT M SuTeT e 387 o A fher SaTer T dreee
Eaglll

The rationale behind the increase of the minimum support price is to see to it that the farmer
gets more, production increases because that crop is incentivised and, in the long run, that takes
care and levels the prices down. So, you refer to the first part of your argument relating that the long-
term effect of the minimum support price increase should be, that the production in that crop has to

increase and the prices have to level out.
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Now, what seems to be happening is a new problem. Instead of using your buffer stocks for
the consumers so that you can flatten the market a little, your buffer stocks are today lying; the FCI, |
am told has a limited capacity; there is a pucca capacity, there are also areas where they cover with
plastic and the third category is what is today lying in playgrounds, it is lying in the fields, it is lying in
schools, it is lying along the railway tracks and it is rotting. So, the irony of India's economy is that
you have a huge starvation amongst the particular sections and you also have the largest destruction
of foodgrains because of bad management of the foodgrains economy. This is what seems to be

happening as far as the foodgrains economy is concerned.

| have, Sir, recently come across reports which have not been contradicted that in some
places; and they showed the visuals on television; that in an FCI godown in Jaipur, they found liquor
stocks and the foodgrains outside ! In Kanpur, | am sure, my friends from U.P. would try, verify and
confirm and see that if this is there set right this wrong. In Kanpur, amongst the State warehousing
corporation, the foodgrain is outside and the godowns have been let out to Pepsi and ITC because
they give a higher rent! If this is how we are going to manage the foodgrain economy, then certainly
we will have a situation where the two principal contributors, the food prices as also the oil prices,
are enough to harass the consumers. Both require adequate and proper management so that the

consumer himself does not get burdened to the extent that he has been burdened today.

Has the farmer been hugely burdened? | recently came across a document, which is available
on the net; it was the Department of Consumer Affairs presentation to the Core Group Meeting of the
Government. Between the farmer, the farm gate as they call it, and the retailer; | can understand the
cost moving up because there is marketing cost, there is some profit which the middle man will have,
there is a transportation cost; so, it cannot be identical. But, between even the wholesale mandis
and the retailer, what is the management that we are having ? This is also a responsibility of the State

Governments, | concede.

There have been products where their own figures for the Core Group are that between the
mandis and the retailer, the mark-up, because the vegetable costs are going up recently, in potato
was as high as 88 per cent; in onion, it was 126 per cent. And amongst the vegetables, these are the

two most valuable vegetables, as far as the common consumer is concerned.
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Sir, | think the Government needs to have a little compassion, as far as the consumer is
concerned, as far as the ordinary citizen is concerned. After all, what is this unprecedented price-rise
of general inflation over 10 per cent, moving up; food inflation going up to 23 per cent and then
coming down, and our sense of satisfaction is, now it is only 12 per cent. Sir, 12 per cent is a very
high rate of inflation. And, therefore, the net effect of it is, it becomes like an unlegislated tax, as far
as the common man is concerned. A part of his pocket, and what is there in gets chipped, as far as
the common citizen is concerned. The moment it is 15 per cent or 20 per cent or anything more than
10 per cent, his purchasing power to that extent is eroded. If he has to buy dal, it is less; if he has to
buy roti, it is less. In fact, when food prices grow up by 10 to 20 per cent, in Indian culture and
society the sense of satisfaction used to be that | have my first income in the family, at least, the dal,
rotiis taken care of. This dal, roti also gets snatched when inflation and price-rise is of this kind. The
entire purchasing capacity of the consumer gets completely eroded, and disturbed by this. For
those, the pensioners, the salaried people, the lower-middle class people who may have some
savings for bad time, for old age, the interest that they get is today much lower than the value of
inflation, the rise of inflation. Their savings are getting eroded. The effect of all this is that it affects

every citizen.

As far as the larger economy is concerned, the Prime Minister knows better than anyone of us.
An inflationary expectation leads to a situation where you don't want to spend more at this time. You
want to save for your bad day. Therefore, this affects in the long run your entire growth rates. The
other countries in the world do not have that level of inflation which we have. That is why | did not
read United States or Western European countries' inflation. When we compare our products with
the countries we are competing with, which are similarly placed, our products in an inflationary
economy are going to cost more than their products. It is entirely going to affect each and every
aspect, as far as our economy is concerned. Then, Sir, the wealthier can always hedge inflation.
They know how to get resources. The poor man's ability to even avoid it does not exist. Inequity and
inequalities in society therefore go up. They are affected much worse than this. What do we, Sir, do

under these circumstances ?

The Governmental statistics are not giving us much satisfaction. We are still in the Government

depending on the old concept of the Wholesale Price Index. And, this ten per cent plus inflation
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today, 10 to 11 per cent, is the Wholesale Price Index. Most countries in the world have done away
with this Wholesale Price Index. It is not a true and honest reflection of the prices at which you get
products in the market. The Consumer Price Index of various categories, whether for the industrial
workers or for others, is closer to truth, if not the entire truth. But, this WPI figure that we are
regularly releasing is no representative of what the exact position of price-rise is. We have urged the
Finance Minister earlier; | am again urging him that, at least, this is one change he wants to bring

about, at least, the country must know the truth of where we stand.

People with meager or inadequate money in their pockets must know whether they are in a
position to spend. Sir, as | said in the beginning, each and every alibi that the Government has been
giving, seems inadequate. You have buffer. It is not food shortage that has caused this price rise; it
is your management which has caused this price rise. The international oil prices went up to 142
dollar at one stage. In the last 14 months of this UPA-Il, they are in this 75 dollar range. They have
not risen abnormally. So, don't blame the oil prices. Your taxes on the oil prices are going up and
that is what is hurting the consumer. If you say that there is global inflation, the global figures do not
seem to suggest that. Therefore, these poor alibis are not a substitute, as | said, to the tears and
hunger of the common man. Sir, what is at stake today is a lot more. When this Government was
voted to power we had expectations that this would be a more stable Government and, therefore,
more decisire Government. Your Government also said with a sense of smile, "We do not have to
depend on the crutches of the Left now, and, therefore, we can independently take decisions." But
what has happened in the last 14 months? The Left has gone out, the country seems to be getting

taken over by the 'extreme' Left and the Government is watching helplessly.

So far since 11th of June, we have not heard a single positive statement about what is your
roadmap or thinking and how do you intend to tackling the situation in the Valley. Day after day a
scandal or scam comes out. The arrogance of power may only give you only one weapon in your
hand that 'we will teach the Opposition by misusing this Governmental authority or these
Governmental authorities." But these eventually become counterproductive. You can continue

to punish us, but do not punish the common man. At the end of the day please realize this. The hon.
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Prime Minister is here, with my utmost respect and affection for him, let me conclude by saying that
the credibility of the economist, who administers the economy of this country, is today at stake. We
want that credibility to remain and | hope the Government will take some decisive step and come out
of the kind of paralysis that has struck this Government in various fields in the last 14 months. Thank

you very much.

SHRIMATI JAYANTHI NATARAJAN (Tamil Nadu): Thank you, Sir. Sir, this is a very important
resolution which has been moved in the House by the hon. the leader of the Opposition, perhaps,
even more important, Sir, because during the whole of last week the Parliament was not able to
function. We were in a deadlock over this very issue. Sir, there are various estimates of how much
public money was wasted over the deadlock in Parliament that happened last week. Some say it is
Rs.40 crores, some say it is Rs.70 crores. Whatever be the matter, Sir, this is such an important
issue that it would have been far more to our credit if we had arrived at this solution one week ago
because, Sir, | would like to straightaway begin by placing on record that this is a Resolution to which
we too subscribe. How can anybody not express concern over inflationary pressure, for the pressure
being faced by the common man, for the sufferings of the ordinary people as a result of inflationary
pressure and as a result of the rising prices? Sir, | was expecting from the Leader of the Opposition a
roadmap, some ideas, how to deal with it. With the vast experience in public life, with whatever
experience that there is in the Opposition ranks, but all | heard, Sir, was about the CBI, was about
the Maoist menace, was about various other political issues which had little bearing upon price rise
which is symptomatic of the fact, - | only mention this to say, Sir, that unfortunately, the issue of
prices, the sufferings of the masses have become a political tool in the hands of the Opposition rather
than offering constructive support and advice to the Government at this important time. This has

deteriorated into political one-upmanship, which is unfortunate.

Before going ahead to talk about the exact steps that the Government has taken, before going
ahead to talk how this Government has dealt with inflation, with inflationary pressures, | would like to
make one more important issue. On the 5th of July, the Bharat bandh was called. The hon. Members

of the Opposition said that it was an unprecedented success. It was, Sir, an unprecedented
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success. It was called in order to protest against price rise. In order to highlight, they said how the
sufferings of the common man and inflationary pressures were affecting the aam admi. But, Sir, as a
result of this Bharat bandh, according to FICCI, Rs. 13000 crores of public money, of your money,
mine, of the ordinary man's money was lost. According to ASSOCHAM, Sir, Rs. 10,000 crores of
public money was lost. According to ClI, Sir, Rs. 30,000 crores of public money was lost.
...(Interruptions)... | have a right to say what | want to say. | am sure you will agree with me that |
have a right to express my reservation about a bandh which was held. Sir, when we talk about
inflationary pressures and the sufferings of the common man, we have every right to criticize the
Government. | myself have issues which | am going to raise in this House about the FCI which in my
view is one of the important issues regarding inequitable distribution of food which arises out of lack
of storage of food. But before that, Sir, it is my duty to place on record also how frustrated we feel by
what we believe is unnecessary wastage of public money by bandhs like these. All right, Sir, let us
take the example of Maharashtra. Sir, in Maharashtra, and | have taken this from The Hindustan

Times, 'public and private hospitals reported a sharp drop in the number of out patients.

On the day of the bandh, 175 BEST buses were vandalized, 47 departures and 46 landings of
the aircraft were cancelled, vegetable and fruit markets were affected, not even 122 trucks arrived
and not even 56 tempos. | have already mentioned about the estimated GDP loss to India. Sir, the
loss of public money by vandalizing a BEST bus was conducted by some friends in the Opposition.
How does this help the common man? How was this bandh a success? Should they not reflect on it,
Sir? Therefore, | think, that it is very important to focus upon the most important issues at hand
which is how to deal with inflationary pressures, which first of all is a joint effort by the Central and
State Governments, by the people at large, by every single one of us and unless we recognize that
this has to be a national effort, Sir, | am very afraid that very little will be achieved. Mr. Jaitley was
saying that steps have not been taken. He was first talking about oil prices. Sir, first let me deal with
what Mr. Jaitley said about inflation. Sir, in the last week of November the weekly food price inflation
stood at 21 per cent. In February, when the Budget was presented, food price inflation was close to
18 per cent and today food price inflation stands at 12.47 per cent. Not a happy figure but he is
wrong when he says that there is no change at all, that the steps taken by Government have not

yielded fruit. He is totally wrong when he says that.
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Therefore, it is beginning to come down and before | go any further | would like to deal with
what Mr. Jaitley said about whole sale price index. | agree that it is not a correct estimate. | agree
that the retail price index should be considered and that is the real figure and therein lies the problem.
The problem is the gap between the whole sale price and the retail price, the money that is carried
away by the middleman is something that this nation can scarcely afford to lose. That is what places
the real burden upon the common man. Therefore, the Essential Commodities Act should have been

tightened.

Therefore, we all protested when your Government, Mr. hon. Leader of the Opposition, diluted
the Essential Commodities Act. We had said that you have not given enough importance to the
Essential Commodities Act and you are not taking action against the hoarders and black-marketers.
Yes, the Wholesale Price Index is not a correct reflection. But, | think, that focuses our attention
more on the importance of eliminating the middlemen and ensuring, when foodgrains come from
market to shop, the middlemen and profits is reduced and the proper action is taken if anything goes
wrong. Sir, the average price of food, when measured in the food index, stood at 296 at the end of
November, 2009, and it stands at 296 again at the beginning of July. So, | really not understood from
which particular index the hon. Leader of the Opposition has got his figures. According to our
figures, on the 3rd of July, 2010, the food inflation index stands at 296, whereas, in 2009, on 26th
June, it was 263. What was the reason for the sharp increase in the food price from June to
November? He may say that it is an alibi. It is your duty to say. It is your job to say that it is an alibi.

But, it is the duty of the Government to manage food economy properly. | freely concede this.

But the fact remains that the South West Monsoon was 23 per cent below the long-run
average in 2009. Sir, out of 36 meteorological districts, over 28 were drought-affected, Tamil Nadu
and Maharashtra had floods. Various parts of the country suffered in various different ways. And, Sir,
this year the total foodgrain production was 218.19 million tones whereas in 2008-09, it was 234.47
million tones. When such a decline occurs, the prices are bound to rise and the Government have
taken all steps necessary. We have the record foodgrain production. We have a huge buffer stocks.

Sir, the Opposition may declare 100 bundhs or if the entire world declares a bundh against India, our
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people will not starve, because food is there. We have to distribute it properly. | am not denying the
fact that there is inequitable distribution. We look forward to the Food Security Act and the fact that

the PDS has to be streamlined.

| go back and | agree that inflation is a complex problem and the Government has taken
various steps to control. You go straightaway to the price of petroleum products. Hon. Mr. Jaitley
was talking about the under-recovery, the cost in the oil market, etc. Sir, even our colleagues in the
Left have issued various press statements which | have gone into. The first issue was: While the
international crude prices were risen by over 70 paise per litre, why is the Government raised the
price of petrol many times? It is my duty to state, at the outset, technically, the prices were not
increased. The system of Administered Price Mechanism was dismantled and it was linked to the
international market. This again was something that was done by the NDA Government which is
being repeated by this Government. The average crude purchase price in May, 2009, at the start of
the UPA-Il, was US $ 52 per barrel. It has now increased to US $ 72 per barrel. So, the increase in
crude oil price worked out to Rs. 5.15 a liter. And the under-recoveries, in May, 2009, have
increased from Rs. 3.11 per liter for petrol which is 34 per cent to Rs. 261 per LPG cylinder which
stands at 78 per cent. Despite this, the prices were not increased for over 11 months. Sir, over 11

months, the prices were not increased.

The Government held on for the sole purpose of helping the common man or making sure that
the Aam Aadmi does not suffer. Sir, people say that in spite of this, when international prices have
gone down, why have you raised the prices. If you take cumulatively in 2009 and this year, | would
say that last year, it was Rs. 21,833 crores and this year, it is Rs. 97,247 crores. It only means that
the losses are less. The losses still remain. Sir, let me please read some figures with your indulgence
regarding the cost, tax pattern, etc. | want to raise a very important issue and | don't want to take

too much time of this hon. House.

This Government has taken a step, which is transparent, honest and forthright, by announcing
a price rise in the Budget. Mr. Jaitely, talked about tax structure - the tax pattern of petrol and
diesel, in India, as a percentage to retail price. But he has forgotten to add that the State

Governments also have as much as 25 per cent. And, Mr. Jaitley, correct me, if | am wrong, | think,
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it is not correct to say that the taxes imposed by the Centre are ad valorem. It is the sales tax,
imposed by the States, which is ad valorem. What is introduced by the Centre is a specific
component, which is not ad valorem. The customs on crude oil was 10 per cent in August 2004, and
has been reduced by this Government by 50 per cent to 5 per cent presently. The customs on diesel
and petrol, which was 20 per cent in August 2004, has been reduced by 63 per cent to 7.5 per cent,
presently. And, in respect of petrol and diesel, the Central Government has converted it from ad
valorem to a specific component. The domestic LPG is under the declared goods category, where
the Sales Tax cannot be levied at higher than 4 per cent. But what happens in the States? In the
States, the sales tax on petrol and diesel is as high as 33.36 and 26 per cent respectively. | would
like, if any one of my respective colleagues in the Opposition has reduced, in the Opposition-ruled

States, one rupee of sales tax on one litre of petrol of kerosene or diesel. ... (Interruptions)...
SHRI SITARAM YECHURY (West Bengal): We have done it twice in West Bengal.

SHRIMATI JAYANTHI NATARAJAN : We have done it in Delhi. ... (Interruptions)... Sir, the fact
of the matter is that the revenue is equally shared. | can read out the percentage, but | don't want to

take up the time of the House. ... (Interruptions)...

SHRI BALBIR PUNJ (Orissa): You had reduced in Delhi because people were going to Noida.

...(Interruptions)...

SHRIMATI JAYANTHI NATARAJAN: Sir, Mr. Jaitely made a passing reference about under
recovery. According to the actual figures, which we have for us, it is true, number one, that the
OMGCs are under serious under-recovery. The allegation made against us is that the OMCs are
declaring profits, year after year, and the Government is favouring the OMCs and making the
common suffer. But, as he himself pointed out, the net profit by the OMCs could only be achieved
because of the issuance of bonds and cash subsidy by the Government and by compensation from
upstream companies. Look at the Government support for OMCs - Rs. 1,03, 292 crores in 2008-09;
Rs. 40,430 crores in 2010-11, without which OMCs would have incurred a loss of Rs. 97,247 crores in

2008-09; and Rs. 21,833 crores in 2009-10. So, the profitability of the OMCs is only after accounting
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the compensation, which is received from the upstream companies and from the Government. Even
after receiving the compensation, they have only made a meager profit of 0.80 per cent, during 2008~
09, and 2.55 per cent in 2009-10, as against an industry average of 4 to & per cent. Where does this
money come from? The public sector OMCs are the backbone of the country's energy security. And,
whatever money is used from this subsidy is diverted towards social security funds, which are
required for the most underprivileged people in our country. And, this is a balance, which the
Government constantly keeps in mind and ensures that the balance between what goes into the
social security network and whatever is used for the compensation is always kept in mind while

ensuring growth and ensuring that the net is always protected.

Sir, if you look at the import parity, basis which becomes the cost price of the OMCs, the
difference between the cost price and the realized price, it represents total under recovery. He was

talking about the prices in other countries. | too have my figures, Sir.

SHRIMATI BRINDA KARAT (West Bengal) : Don't use Mr. Deora's figures; they are always

wrong.

SHRIMATI JAYANTHI NATARAJAN: No, they are not Mr. Deora's figures. | have taken them
from ... (Interruptions)... | think you are not being fair to me. These are public figures. They are not
figures that | have taken from Mr. Deora. And even if | did, | would not agree that Mr. Deora's figures

are wrong. It is your job ... (Interruptions)...

Sir, since Brindaji has raised this issue, | would like to draw your attention to an article which
appeared in The Telegraph on July 5th. This is what it says. It is purely because of intervention that |
am quoting this. Please bear with me; | have only two more points to make. The article says, "The
Left has two prescriptions for bringing relief to the common man, one for Delhi and a different one for
Kolkata. It wants the Centre to sacrifice a part of its revenues by slashing tax on petroleum products.
But in Bengal, its own Government prefers to inflict a shut down on the common man instead of

providing tax relief on petrol and diesel".
SHRI SITARAM YECHURY : Who is the writer ?

SHRIMATI JAYANTHI NATARAJAN: It is Mr. Anandya Sengupta. It is still an article. You are

welcome when your turn comes ... (Interruptions)...
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SHRI MANI SHANKAR AIYAR (Nominated): You can quote from the people's democracy.

Allow us to quote from a respectable journal. ...(/m‘errupz‘/ons)...
SHRIMATI JAYANTHI NATARAJAN:: Sir, | am only responding. ...(Interruptions)...

SHRI RAVI SHANKAR PRASAD (Bihar): It is surprising to see that Shri Mani Shankar Aiyar is

defending the Government. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: No interventions, please.

SHRIMATI JAYANTHI NATARAJAN: Please allow me to complete. | am just reading from my.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Mr. Ravi Shankar Prasad, please. ...(Interruptions)...

SHRI SITARAM YECHURY : Sir, even we spoke of people's democracy when we talked about

the Commonwealth Games and the misuse of funds meant for the Games. She must quote that.
SHRIMATI JAYANTHI NATARAJAN: That is another issue; that is not the issue today.

SHRI MANI SHANKAR AIYAR: Please take that issue up. But we are talking about petroleum
prices here. We are talking about The Telegraph and the West Bengal Government here, and the

Communist. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Mr. Mani Shankar Aiyar, please.

SHRIMATI JAYANTHI NATARAJAN: Sir, | plead for protection from the Commonwealth

Games.
SHRI BALBIR PUNJ: Sir, what she is. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: Some limited intervention is all right but this is too much.

...(Interruptions)... There is no point in speaking now. You may speak when your turn comes.

SHRIMATI JAYANTHI NATARAJAN:: Sir, let me complete.
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Sir, it further says, "if the West Bengal Government lowers sales tax on the two fuels by five
percentage points, it would lose Rs.460 cores in revenue. The nationwide 12-hour bandh and shut
down called by the Left on July 5th will cost Bengal's economy around Rs.970 crores, more than
double the amount. The general strike is meant to protest the Centre's decision to raise the prices of
petrol and diesel and..." -- | am skipping some portion, Sir -- "...where the West Bengal
Government levies a 25 per cent sales tax on petrol and 17 per cent sales tax on diesel, and it also
collects one rupee cess from every litre of petroleum and diesel sold in the State for the past 15
years, and based on last week's revised fuel prices, these levies will bring the State Rs.1950 crores in
revenue, Rs.550 crores from petrol and Rs.1150 crores from diesel. But this new price revision has
raised the prices in Kolkata by Rs.3.65 and Rs.1.95, respectively. If the State slashed the fuel sales
tax by five percentage points, from 25 to 20 per cent for petrol and 17 to 12 per cent for diesel, the
retail price of petrol would fall by two rupees and the price of diesel by 1.75 rupees, and over

Rs.10,500 crores would be the benefit, whereas the cost of shut down. ...(/nterrupﬁons)...
SHRIMATI BRINDA KARAT : This is completely wrong.
MR. DEPUTY CHAIRMAN: She is within her right to read from her notes.

SHRIMATI JAYANTHI NATARAJAN : While they are questioning Mr. Murli Deora figures, which
| totally believe in and subscribe to, and which are shown in reality as having an effect, | would like to
say that food inflation now has come down to a single digit figure. | suggest that they look at.

...(Interruptions).... Sir, now they are saying some more things. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: No, you don't take into cognisance what they talk while sitting.

SHRIMATI JAYANTHI NATARAJAN: Now that they are mentioning, let me mention Kerala.
Kerala is a very special case. In Kerala, the ruling CPI(M) Government had one bandh in the
beginning. Then, they realised that there was a national bandh on the 5th and they had a second
bandh. So, there was double loss in Kerala. This is the attitude of the Left and | suggest that they
don't question Mr. Deora, at least, when | am speaking because | am not likely to agree with their
point of view. ...(/nz‘errupz‘/ons)... Yes, you are welcome to say whatever you want to say when your

turn comes. ... (Interruptions)...
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Sir, | have a final point and this is very important point. It is, | think, of concern to all of us. The
fact is that it is absolutely abhorrent to any civilised mind that we should have such huge surplus of
food and allow it to rot. This is a classic scenario as defined by Amartya Sen of a famine, where it is
not just the scarcity of food but the inequitable distribution of food also which causes famine. And,
when we have such a massive foodgrain stock, | don't think it speaks well of us as a democracy if we
are not able to keep that stock carefully. Of course, it is a different matter. | am really not making a
political point. | found figures from the Minister's answer in Lok Sabha during last week's questions
and answers that about 11,700 metric tons of damaged foodgrains are there as a result of inadequate

and improper storage.

But, there was also a similar foodgrain loss in the FCI godowns, much more, in fact, under the
NDA regime. But, that is neither here nor there. That does not excuse the rotting foodgrain stock
over here. In 2002-2003, there were 13,000 metric tons of grains which had rotted under the FCI.
Therefore, this is a systematic problem. There is a storage gap. We now understand from the
Minister's own answer in the Parliament that there is, even officially, a gap of 6.5 million metric tons
of wheat held by FCI in terms of storage. And, there is a reported storage gap of 1.2 million metric
tons in Punjab alone for the coming year's harvest. We really need to ask as to what is this deep
systematic problem. With all the high-tech methods, with all the expertise, with all the intelligence,
the science, the technology, the ideas at our command, are we not, as a country, capable of finding
adequate storage for our grains? This is an absolutely bottomline issue that the Government needs to
address and there is no political issue involved in this at all. It is shocking to a civilised conscience
that foodgrains should be allowed to rot while our poor people are suffering. That is the issue, and
whichever Government is there, has to address it. This is a gap which is simply not acceptable. And,
| am not even going into the issue of properly covered space versus tarpaulin space. All this is
including tarpaulin space. Tarpaulin space, which is covered by plastic, is not proper space at all. In
the first rain, it will start rotting. And, aberrant issues like he raised where it could be stored inside, |
think, stringent action should be taken against people; public action should be taken against these
people so that the country sees and gets a message that we are serious about protecting our

foodgrain, that we are serious about making sure that our Public Distribution System is strengthened.
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Since the Food Minister is here, | would like to add another issue. This foodgrain storage is not

something which is merely FCI, that only the Government has to store, only the FCI has to store.

Sir, the small farmer also needs a capacity to store. When he stores his grains, it is an asset
for him. Normally, the farmer is not able to store his grain. So, when you don't advance funds to the
farmer to store his grains, he sometimes sells it before or after the harvest at a very low price
because he does not have storage. Whereas if the farmer is provided with adequate storage, if funds
are made available by the Government, if this is spread, if this continues, the small farmer will be able
to store his grain and it will become a major asset in the hands of the farmer who can sell it at a

proper time.

So, my point is that this Government has taken major steps to ensure moderate inflation to see
that inclusive growth is attained to boost agriculture. It is a matter of great pride to us that the Central
Issue Price under the Public Distribution System for rice and wheat, especially under the Antyodaya
Scheme has not been raised at all. The Government has pegged it and kept it at that level. This is our

commitment to the ‘aam aadmi’, and, | would like to challenge anybody to say that this is not so.

On the contrary, the off-take of the grain that has been set aside, and, the Minister will correct
me if | am wrong, has been less than what was desired. The off-take by the States to be put into the
Public Distribution System has not been as high as it should be, and, that remains in the Central

pool. This is unfortunate, Sir.

Finally, Sir, | would like to say something on the action against hoarders and black-marketers.
I know my colleagues will again protest but | have some figures with regard to action taken by some
States. For example, in Bihar, there were 4 raids, 2 arrests and zero prosecution. In Delhi, there
were 70 raids, 45 arrests and 49 prosecutions. Sir, in Gujarat, there were 18,000 raids, 18 arrests and
71 prosecutions. As far as Tamil Nadu is concerned, | am proud to say that it has performed very
well. There were 11,535 raids under the Essential Commodities Act, 3,532 arrests were made, and,
1079 prosecutions and convictions were made. Contrast it with Bengal where there were 56 raids, 58

arrests and one prosecution. | am saying, this is a cooperative. ...(/nz‘errupz‘/ons)...
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SHRI SITARAM YECHURY: It is a more honest State. ...(Interruptions)...

SHRIMATI JAYANTHI NATARAJAN: | have a report card for Bengal. | can read it but | don't
have the time to do so. ...(Interruptions)... No, no. Maybe there is no hoarding. But these are the

figures. ...(Interruptions)...
3ft sroTe UTew (STR U @ TR, A AN 37ds ¥ S B AT T2 B ..(FAHTH)...

SHRIMATI JAYANTHI NATARAJAN: Let me read the report card. ...(Interruptions)... Then,

why is India's poorest District in West Bengal ? Why is it ? ... (Interruptions). ..
SHRIMATI BRINDA KARAT: Your party has ruled for fifty years. ... (Interruptions)...

SHRIMATI JAYANTHI NATARAJAN: Sir, | am concluding. ...(Interruptions)... There are some
pillars. The Government has taken fiscal and administrative measures. Forward trading has been
banned. Import duty has been cut. ...(Interruptions)... Future trading. ...(Interruptions)... Let me
complete my sentence. It is on some essential commodities. | can read out those commodities. |
have the list here. Fiscal measures have been taken. Administrative measures have been taken by

the Government. The prices are, in fact, coming down. Nobody can deny it. ...(Interruptions)...
SHRI BALBIR PUNJ: Prices are coming down ! Who will believe this? ... (Interruptions)...
MR. DEPUTY CHAIRMAN: That is her statement. Why do you intervene? ... (Interruptions)...

SHRIMATI JAYANTHI NATARAJAN: | have already said what | had to say. ...(Interruptions)...

We have come to a single-digit inflation. ... (Interruptions)...

SHRI BALBIR PUNJ: Sir, when the rate of inflation comes down, it does not mean that prices

are coming down. ... (Interruptions)...
MR. DEPUTY CHAIRMAN: Please sit down, Mr. Punj. ... (Interruptions)...

SHRIMATI JAYANTHI NATARAJAN: Therefore, Sir, | would conclude by saying that this is a
cooperative effort. Issues like one upmanship, bandh politics, or, making a vote out of it, will not help

to solve the problem. | look forward to constructive suggestions from my colleagues on the other
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side, and, | congratulate the Government for taking such effective steps to control inflation and

inflationary pressures and help the common man. Thank you.
MR. DEPUTY CHAIRMAN: The House is adjourned for one hour for lunch.
The House then adjourned for lunch at nine minutes past one of the clock.
The House re-assembled after lunch at fourteen minutes past two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.
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IR YT | MATAETE # 19 STaRY, 2010 DY gorTer YRR et # 1 g 20 F9IR faged D avme
P, FOTIH 89 3/7, 406 3R 418, TR e dRars ff 1l SHUE &Xals | U 81 4 89K fdaea
195 fareeTdi= SRS BI TS| H A9 6T § 15 I8 ATID] 3BT T8l o7 8T BT H 379+ I FHIE
PR BT IR I BTGl

of STUTA : T T B RG ft o @ P Bl

2} FoTeT 918 : U & R IR IS H 9P el § S SRR &, SHBT control A BT
BT EHART T I8 FART ARG S 7 B
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# 21 971 P AT AU I FHTK HRAT TS g, f b QT TS B8 B
"Bl ga! drs dd ¥ o9 Rrerer =fey

39 fewTera A U 78 7 e anfey”

ST A, ST R

SHRI SITARAM YECHURY': Sir, after such a very emotional speech by my colleague here, |

think | will choose to speak in English.
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Sir, | remember, in almost every Session in this House we have been having a discussion on
inflation and price rise. This time, we had insisted that such a discussion should take place under a
rule which entails voting with the express purpose of using that vote as a pressure on the
Government to take effective steps. On the need for taking effective steps, Sir, | need not reiterate,
but when this UPA-Il Government had assumed office, the hon. President of India in her Joint
Address to both the Houses had outlined what the Government would do in the first 100 days. The
hon. President had said, and | quote, "My Government is firmly committed to maintaining high
growth with low inflation, particularly in relation to prices of essential agricultural and industrial

commodities” .

Subsequently, in this Budget Session, as is the normal practice, when the hon. President
addresses both the Houses, she said in para 7, "There has been an unhappy pressure on the prices
of foodgrains and food products. Higher prices were inevitable given the shortfall in domestic
production and prevailing high prices of rice, cereals, edible oils globally." Further, she says, Sir, in
para 8, "My Government continues to accord the highest importance to ensuring relief to the aam
aadmi on food prices. Then, she goes on to say, "A core group consisting of senior ministers of the
Union Government and some Chief Ministers has been constituted to examine a wide range of

related policy measures."

After these two references by the President of India telling the country and the Parliament,
what does her Government intend to do as far as this higher prices and inflation is concerned? The
very fact that we are today discussing this under a special provision of a unanimous resolution that
we have all agreed together is itself a reprimand on this Government that it has not been able to
contain this price rise. The very fact that this discussion is going on is something that has been
established but we are all here today to urge upon the Government to take effective measures which |
would outline, | think, need to be taken to contain price rise but, to recognize the fact now that yes,
we have failed, the Government has failed in containing the price rise, now the effective measures

need to be taken, that is a fact that has been established when this debate has started.

We have heard this earlier, Sir, that there is a global phenomenon of price rise, there is a
mismatch between demand and supply; yes, there is a mismatch between supply and demand.

What has been the production of our foodgrains and pulses during the last year, Sir? | will give you

300



the figures which the hon. Minister has given in reply to a question in the other House where it says
that in 2006-07, we had produced 9.3 crore tonnes of foodgrains and pulses; in 2007-08, it was 9.6
crore tonnes; it had grown. In 2008-09, 9.9 crore tonnes. In 2009-10, this has fallen drastically to 8.7
crore tonnes. Now, this drastic fall in the production of foodgrains and pulses, we can attribute like
the Congress spokesperson and my colleague who initiated this discussion from the Ruling Benches
had said that it is because of a deficit in the monsoons. But, are we going to depend only on the
monsoons even 60 years after Independence? What has the Government done in order to invest in
agriculture? In the last ten years, the average rate of investment in agriculture is less than 2 per cent
of our GDP. If this is the rate of investment in agriculture, how are you actually going to increase your

supply?

| 'am talking of a supply-demand mismatch and the problem does not get solved unless you
are able to tackle how you are going to improve on the supply-side. That has been woefully
inadequate. And, that is a point that we need to understand. That is why we hear about the
extension of the green revolution to the rest of the country. We hear about high-yielding varieties but
many of the issues that had been raised by the Swaminathan Commission are still not being

implemented and | will come to some of the points subsequently.

But, in this background, the Government must immediately assure this House and the country
that in the coming days and in the subsequent Budgets, proper earmarking of public investment in
agriculture, particularly in expanding the irrigation, so that we are not dependent upon monsoons will

be undertaken. This will be a perennial problem that we cannot resolve if we do not do that.

Secondly, Sir, we have heard discussions on the quantum of foodgrains that are lying with the
Government. The Economic Survey presented this year before the Budget informs the country that
as against the statutory norm of 200 lakh tonnes of rice and wheat, the Government had in its
godowns then nearly 475 lakh tonnes of rice and wheat. After that, we have heard the reports which
were discussed this morning of at least 3 million tonnes of wheat rotting because there is no space

in the Central godowns. We have heard descriptions of the photographs and visuals shown on TV
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channels on how this wheat is rotting. We have heard the hon. Supreme Court chiding the
Government saying that if you cannot store your grains properly, why do not you give it to the

hungry?

In that situation, why is this food grain not being distributed? We heard our hon. colleague
from the ruling benches saying that the States are not off-taking or taking the food grains. Why are
the States not taking the food grains? Sir, let me give you an example of Kerala. They were given
food grains earlier. It has been cut by about 90 per cent of the grains that were supplied to the State
of Kerala. They were given at the rate of the BPL prices. When you cut nearly 90,000 tonnes, and
say, "Now you take them at the market price, which works out at Rs.17". Which State is going to
take from the Centre at the market price of Rs.17, and distribute it through the Public Distribution
System? You are making a mockery of this entire situation. If you have to control prices, there is no
other way than universalizing the PDS, and distributing all essential commodities through the PDS.
That is the only way in which you can provide relief to the people. And, that, we believe through
media reports, is being discussed in the National Advisory Council, that advises this Government
about the Food Security Legislation. But the point of this discussion is, a year has gone by after the
UPA-II Government has come, unless you have food security in terms of universal Public Distribution
System for everybody, you cannot ensure that there won't be nobody going hungry in our country.
Therefore, the other steps that this Government must take is to universalize the PDS and distribute all

essential commodities through the PDS.

Sir, another factor that has been contributing to this price-rise has been speculation in the
trading of essential commodities. A point we have all along been making, but which has been
contested by the Government. And, this morning, we heard the ruling benches, the colleague who
spoke saying, that there has been a ban on futures trading on essential commodities. That was not

correct.

THE MINISTER OF AGRICULTURE AND THE MINISTER OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR): It was on some of them.

SHRI SITARAM YECHURY: No, no; that was after correction. After we corrected, she said,

'some of the items'. But, Sir, | just want to give you a startling figure before this House. Between
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April 1 and June 30, 2009, the total value traded in the commodity exchange in these three months
was Rs.15,64,114.96 crores. In this year, for the same three months, April 1st to June 30th, the total
value traded shot up to Rs.24,55,987.26 crores. Now, why is this leap, Sir? Everybody knows that in
futures trading and forward trading profits can only be made when the prices rise. If | trade, let us say
for the next January 30th, so and so item at so and so price, if the price on that day in the market is
higher than that, only then | make a profit. If the values have increased so much, it is obvious
because profits are there, and the profits are there that is because you have this rise in prices. And,
as far as some items that have been banned are concerned, | have before me, Sir, what the
Commodity Exchange has released, saying trading permission granted for commodities during 2010.
And what are these, Sir? "Fibres, spices, edible oils and oil, pulses" - | am not reading other things,
| am reading the essential commodities - 'Vegetables, raw jute, cardamom, coriander, dhania,
turmeric, pepper, red chilly, crude palm oil, palmolien, rape and mustard seed oil, soya bean,
coconut oil." All these things which are needed as essential commodities have been granted
permission for your forward trading in the speculative market. And, unless this is banned, and

completely banned, you cannot really control these prices.

Why is the Government so reluctant to take this step? It is because statistics show that this is
impacting on prices Internationally, UN agencies have said that when globally oil and the food prices
were rising, that nearly 70 per cent of that rise was due to speculation in commodity exchanges.
Now, when all this is happening, why don’t you, at least, for some time, at least, suspend it, and
give relief to the people, and then from your own experience take the decision whether to continue it
or not. But, that does not happen, and there is a reason for that. The reason for that is this. This is
connected, therefore, with the larger economic trajectory that this Government is pursuing, which is

not confined only to price rise and inflation.

The larger economic trajectory that it is pursuing is the entire manner in which it is seeking to
emerge from this global economic crisis and to take India into a higher growth path that is through
actually giving stimulus to those who have already enough resources at their command. This is - |

shall come back to this point again - also reflected in what the hon. Finance Minister presented in his
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Budget documents a very interesting new booklet which is called Tax Forgone. If you look at those
figures of Tax Forgone, it will tell you how much of money that could legally have been collected by
the Government has not been collected. | will come back to that. But as a result of this, rich are
getting richer and poor getting poorer in our country. Okay, you have one phenomenon that the
number of billionaires in our country double from 26 to 52. In India we have the habit of counting
billionaires not in rupees; we count them in US dollars. Anyway, may the trend continue, may the
tribe increase! | have no objection. As Abu Bin Adam said, may the tribe increase! But these 52
individuals today their combined asset today is equal to 25 per cent of our GDP. 25 per cent of our
GDP! You have an hon. colleague, who headed the Committee, which the Prime Minister appointed,

Mr. Arjun Sengupta, who tells you 77 per cent of Indians live on less than twenty rupees a day.

You have an IPL India and you have a BPL India. These are the two India's in the making. | am
not making any reference to your cricket chairmanship, Pawar Sahab, do not misunderstand. But
you have an IPL India and BPL India. If this is the thing that is happening, if money is going to those
who already have money, what will they do with it? If they invest in production, you have to have
people who have money to buy what they produce. But the bulk of your people do not having
purchasing power in their hands. If 77 per cent people are living on less than Rs.20 a day, what can
they buy, Sir? My esteemed colleague from the BSP has now pointed out and told you all the figures
of all the essential commodities and their prices. So, if they cannot buy, then what will those who
have the money do? They will only speculate. It is this economic trajectory that is leading to
speculation and that is why the reluctance of the Government, they do not want to ban this
speculation. But unless you ban the speculative trading in essential commodities, you cannot control
the prices. The third point which concretely the Government must do is to immediately reverse or
rollback the hike in the petrol products announced in the Budget. We have gone through this
discussion earlier. At that time the petroleum prices were not deregulated. Now that they are
deregulated, why continue this nike in the petroleum products that was announced in the Budget?

What has been announced in the Budget, Sir, at the same time, we are also being given figures how
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3.00 P.M.

much the Government is collecting through revenue on the taxes on petroleum products. | will come
to that point subsequently, but | want to raise an important point for the Government to consider. We
import crude oil because that is the lifeline of our economy. Crude oil and petroleum imports in our
country are like importing foodgrains when there is a famine. When people are dying of hunger, you
import food in order to make them live. Do you impose taxes on those imports of foodgrains? Crude

oil is like that for our economy. It is essential for our economy to run.
[THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair]

Do you impose taxes on something which is essential without which your economy cannot
run? This is something which the Government will have to seriously consider that these sort of taxes
that are imposed upon the imports of petroleum products is something that should be reconsidered.
The Government now says, 'if | do not impose these taxes, where do | get the revenue from? Where
do | get revenue from for my Bharat Nirman programmes?' That is where | go back to the Tax
Forgone statistics that were provided by the Finance Minister where it has shown that 5,18,000
crores of rupees tax has been forgone in the last fiscal year. Okay, even if the Excise and other
Duties, if | remove that, even if | grant that they were used for economic stimulus, the direct tax
concessions that were given nearly Rs.80,000 crores to the corporate sector and Rs.40,000 crores to
the high end income tax sector. Rs.1,20,000 crores of tax is forgone through tax concessions. If you
had not given those concessions, what your earning from the petroleum sector, that is, Rs.1,20,000

crores, that Rs.1,20,000 crores was totally unnecessary to tax this sector.

So, there are alternatives and that is where the Government has to choose. The alternatives
are burdening the people through taxes on petroleum products or not give concessions to the rich
and don't have this tax foregone and collect your legitimate taxes from them and give relief to the
poor. This is the class orientation, Sir, which we must clearly understand that you have on the one

hand concessions of such nature given to the rich and this is something that cannot be acceptable
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and this has to be reversed if you want to contain these prices. Secondly, Sir, we have heard a lot of
discussion and some hon. Members from the ruling benches had raised on the question of the
under-recoveries or the losses of the oil companies. The hon. Minister for Petroleum is here and |
think, he was saved yesterday because his question did not get answered but | have the printed copy
of what he supplied us as the answer and in that printed copy, Sir, he tells you that the per barrel
cost of production of crude oil produced by ONGC during the last five years is given below and for
the last year it is 35.94 US dollars per barrel. ONGC sells this to your oil marketing companies for
55.94 dollars. It is making 20 dollars per barrel. After producing, it is selling to your own oil
companies. In his own statement this is said. This is yesterday's answer and ONGC sells for 55.94
dollars. Twenty dollars already hiked up and then, after that -- | am not coming to the profits yet --
okay, even if you say that the production cost is 36 dollars, even if you take one dollar as Rs. 50
which is not so -- it may be 46 or 47 -- but even if you take Rs. 50 it is Rs. 1800. Now, after all the
discounting you are selling. Okay, 55 dollars you have already hiked but even at 55 -- you take it as

56 -- your cost will be Rs. 2800 per barrel. A barrel normally has about 160 litres.

So, per litre how much does it work out? It works out to Rs. 17.50 per litre. This is what ONGC
produces and then, Sir, if you add Re. 1 for your refining cost, it is Rs. 18.50. What are you selling it
at Delhi? You are selling it at Rs. 53. This is the cost of production according to the Minister's own
statistics. That it is not going to cost more than Rs. 18.50 but your sale price is Rs. 53. Okay, you
can blame the Finance Ministry and you take out the taxes that the Finance Ministry has put which is
50 per cent of this. Even then you are selling it at Rs. 26 or Rs. 27 or Rs. 28 when the production is
only Rs. 18. Whom are we fooling? This is the reality. Whom are we fooling? Now, coming to this
import parity price, if my cost of production is much less than the international cost of production,
why should my consumer pay the international price of that product? We have given you an example.
Italian shoes are very famous all over the world. | am not wearing one and | don't know how many of
our hon. Members are, but, Italian shoes are very famous. Suppose | import Italian leather and make

the shoe in India, making that shoe in India, using that leather will cost me say, Rs. 100. In Italy it may

306



cost you Rs. 1000 and the brand market may be another Rs. 10,000. They may be selling that shoe
for Rs. 12,000. Why should | sell it for Rs. 12000 here to my customer? That difference is what is
called under-recovery. That is under-recovery. There are no losses. 'There are absolutely no losses
that are there and in spite of so called losses what is the profit that ONGC made last year? The
Minister's reply is: 'The profit that they had made last year in crores is Rs. 16,768 net profit after tax."
So, what is this under-recovery? Why are we fooling ourselves? Why are we going by the
international prices? It is costing you so much, so you collect that much from the people. Yes, put

up a profit margin as well but don't go by this penchant for counting everything in US dollars.

Let it not reach to such an extent that you are actually pricing your product not on the basis of
cost of production in India but on the cost of production is abroad and then you say you are making
losses. Sir, as per the audited financial results for the year ending 31.3.2010 Indian Qil Corporation's
net profit has been shown as Rs. 10,998 crores with cash surplus and reserves of Rs. 49,472 crores.
These are the audited accounts and you are saying that they are making losses ! What are we doing?
And, what proft is that the HPCL and the BPCL earned? Sir, HPCL earned a profit of Rs. 544 crores
in 2009 and the BPCL Rs. 834 crores. Whom are we fooling? This is what on which | need a reply
from the Government as to why are we fooling ourselves? This is something that we have to tell our
country very clearly to stop this fixation with international price. That was the fixation before Mrs.
Indira Gandhi nationalized the oil sector. That was when you had ESSO, CALTEX and all that in India
when we were growing up as children. They were international companies and MNCs. So, they were
pricing it according to the international price. But, after you nationalized everything, you have Indian
companies. So, why are we going by international pricing? Unless you change this attitude, you
cannot stop fleecing the people in the name of import parity pricing and this has to be completely

reversed. If this is not done, no relief to the people can be provided.

Then comes the question of what the hon. Finance Minister has stated earlier and what has
been stated now that taxation is the common burden between the Centre and the States. Now, Sir,
there is a very interesting sleight of hand in this. The hon. Finance Minister's calculation says that Rs.
1,08,000 crores is what is going to be collected from petroleum sector this year. My calculation
shows, it should be anywhere beyond Rs. 1,20,000 crores. Of course, that will become clear after

the Revised Estimates.
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): That was 2009-10. You are

talking of 2010-11 Budget proposal. | am talking of what was done last year.

SHRI SITARAM YECHURY : Even if you go by that, it was Rs. 1,08,000 last year. This year, my
estimation is, it will be more than Rs. 1,20,000 crores and the final figure will come after the Revised
Estimates. Out of Rs. 1,08,000 crores, the hon. Finance Minister says, Rs. 24,000 crores will be
transferred to all the States put together. That leaves Rs. 84,000 crores with the Centre. Then, he
claims that all States together - collectively have State-level taxes which stand at Rs. 72,000 crores.
So, Rs. 72,000 + Rs. 24,000 crores which are transferred from the Centre will make the States get

together Rs. 96,000 crores, while the Centre gets Rs. 84,000 crores. Am | correct, Pranabda?
SHRI PRANAB MUKHERJEE : Correct.

SHRI SITARAM YECHURY: Now, the point is, since the States get Rs. 96,000 crores, we are
being told, the country being told, that the major burden of the price rise is because of the taxation of
the States. But, Sir, this Rs. 84,000 crores of the Centre directly goes into the price that goes up.
Sir, Rs. 96,000 crores is collected by the 28 States. If you take it State-wise, on an average, each

State is collecting less than Rs. 3,500 crores. So, the burden on the people...
SHRI PRANAB MUKHERJEE : It is the impact on the economy.
SHRI SITARAM YECHURY : No, no. Pranabda, bear with me.
SHRI PRANAB MUKHERJEE: It is not the question which State is getting what...

SHRI SITARAM YECHURY': No, no. Pranabda, bear with me for a minute. The burden on the
people, because of taxes loading to higher price, is Rs. 84,000 crores at the Centre plus Rs.
3,428.57 crores at the States. That is the point. So, one State is getting only Rs. 3,428.57 crores.

So, don't blame the States.

SHRI PRANAB MUKHERJEE: One second. The impact is Rs. 1,80,000 crores on the

economy. Itis not Rs. 3,000 crores of State A or State B or State C. The impact on the economy is

308



Rs. 1,80,000 crores. Of that, Rs. 96,000 crores are coming from the State sector and Rs. 84,000

crores are coming from the Centre. That is the point.

SHRI SITARAM YECHURY: Pranabda, | accept the impact is Rs. 1,80,000 crores on the

economy. | am talking of the impact on the Aam Aadmi.
SHRI PRANAB MUKHERJEE : That spreads.

SHRI SITARAM YECHURY : Sir, Aam Aadmi is paying, because of the tax, a higher price of Rs.
84,000 crores plus what is collected in one State ! He is not paying for what is collected in some other

State.

SHRI PRANAB MUKHERJEE: You can be happy with this logic. | have no problem. You can
be happy with this argument. You can be happy with this logic. | have no problem. You can be

happy. ...(Interruptions)...

SHRI SITARAM YECHURY: No, it is not the question of being happy or not. You explain to
me, while sitting in Delhi, how is the highest tax rate, which is there in Maharashtra, is impacting my
price in Delhi? How is that impacting on me, in Delhi? Please explain if to me, if that is not the case,
why the rates of petrol are different in different States. They are different because different States
have different sales tax. So, different States have different impact on the people living there. So, Rs.
84,000 is a burden because of the Central taxes and Rs. 3,400 is a burden because of the State
taxes, on an average. There are some States, where it is more, and some States have less.
Therefore, the States are not doing this. It is not correct to say that bulk of it is happening because of
the States. Bulk of it is happening because of the Centre. And, in this context, the Congress
spokesman said that the West Bengal is not doing anything. And, then, she said that the bandh,
which was called, was an unprecedented success, and the discussion was more on bandh than on

the price rise, when she participated.

And, then, she quoted some fantastic figures and she also quoted some newspapers. When |
asked as to which newspaper she was quoting, she said that she had the right to quote a
newspaper. ...(Interruptions)... And, she claimed that the Opposition parties had imposed a

loss of Rs. 13,000 crores on the country because of the bandh. | am reading a newspaper, which is a
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representative of that very corporate world, that is, the Times of India. It says, on the seventh of July,
that the real figure of the cost of the bandh would be a tiny fraction of the FICCI estimates. The Times
of India had done this study. According to the FICCI estimates, it was Rs. 13,000 crore. Rs. 13,000 a
day, at 8.4 per cent growth rate, is the GDP for our country in one day. Rs. 13,000 crores is exactly
the GDP of our country of one day. According to FICCI, India lost everything on that day, nothing
happened. Seventy per cent of our people are in rural India, who are connected with agriculture. Its
contribution to the GDP may be 17 or 18 per cent, but that had not been touched; also nothing
happened in the unorganized sector. Nothing of those calculations had actually gone into it. But they
say that this is the loss. Anyway, that is not the issue. But the fact of the matter is that she also
admits that the bandh was a grand success. Why? Why was it a grand success when none of us are
really a big enough force, like in Maharashtra? Why was it a grand success? It was because the
same aam aadmi had come out in the streets in protest. Please recognize this. The aam aadmi had
come out in the streets in protests and, then, we are asked why we were not doing anything in our
State; why we were not reducing taxes in our States. Let me read out to you what the Chief Minister
of Bengal, on 29th June, had put out in an official statement. | quote, "The Government of West
Bengal has taken a decision to provide a subsidy of one rupee per litre for all diesel driven mini buses
and taxis in the State, and also provide adequate subsidy so that the effective tax rate on kerosene,
through PDS, becomes zero from the present level of 4 per cent. The total requirement of funds for
these subsidies on diesel and kerosene has been estimated approximately at Rs. 160 crore, per year,
which is equal to the additional revenue of Rs. 160 crores that the State Government would have

earned from higher prices of petroleum products.

You hike them here in the Centre, but we have given relief to the people to that exact amount
of the hike that you have made here. And, this is not for the first time. | read out a PTI dispatch of 5th
June, 2008, when the prices were raised in 2008, we had reduced the duties even then; we have
done it for the second time now, it says, "The two of the Left-ruled States, West Bengal and Kerala,
have decided to reduce the sales tax on petrol and diesel to marginally reduce the impact of the price

hike. The West Bengal Government today said that it would reduce the sales-fax on petrol from 25
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per cent to 20 per cent and on diesel from 17 per cent to 12.5 per cent. The State has said that it
would lose Rs. 500 crores annually because of this." Yes, the State was losing Rs. 500 crores
annually because of this. But we provided relief to the people. Therefore, now, to make this charge
that we are not doing anything and only Delhi Government has done is not fair. | don't want to go into
those reasons why the Government of Delhi had done this. It would not be fair at this moment. But it

was done to avoid the mismatch of tax rates in neighbouring States of Uttar Pradesh and Haryana.

Therefore, Sir, what | am saying is, | want this Government to seriously consider and let me
know, or let us know, let the House know, let the people know, let the country know that there are
other avenues for raising revenues. One is, don't give these tax concessions and tax foregone, which
last year was 4.10 lakh crores. In this Budget, it is 5.18 lakh crores. Instead of giving these sorts of
tax concessions, collect the tax and spend it on the people; that is when the aam aadmi will get
some relief. Secondly, you tell me, Sir, if one is able to spend more than a crore of rupees to buy a
luxury car that runs on diesel, will you give subsidised diesel for them? Okay, | know, dual pricing is a
problem. Administering dual prices is a problem. But you can have a one-time cess on these luxury
diesel cars. Somebody who is paying Rs.1 crore for a Mercedes Benz which runs on diesel can easily
pay Rs.10 lakhs as a one-time charge on buying that car. You are now saying that something like
1,50,000 luxury cars are being bought or sold in our country every year. If Rs. 10 lakh as a one-time
charge is put on those 1,50,000 luxury cars, what is the revenue that the Government will earn? Why
don't you consider this? Then, you have private generators that run on diesel. Why should the
subsidy on diesel meant for the Indian farmers go to these sections? Think of something else from
where you can, actually, tax those who can afford rather than raising prices in this manner, which is

causing immense harm to the livelihood of our people.

Therefore, Sir, it is perfectly and completely possible to arrest this price rise. What is required
is: Number one, immediately roll back your budgetary hikes. Number two, immediately universalise
the PDS system and release your extra food stocks and distribute to the people. Number three, Ban
Futures Trading and speculative trading on all essential commodities. Number four, stop giving these

concessions to the rich. Instead, collect that money, increase public investment, give jobs to the
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people, so that the salaries they earn will increase domestic demand in our economy and that will
spur the growth. All this is perfectly possible. But if you do not do this, Sir, let me warn you, if you do
not do this, if you do not do this, then other things will happen because those who have money are
getting more money and what will they do with it? It will only be the growth of crony capitalism. You
have an IPL and BPL India that | spoke of earlier. Now, we heard about the Commonwealth Games
scam that is happening here. Then, you have illegal mining that is going on. You will have growth of
this sort of activities which will further impose burdens on the common man and increase and fatten
the profits of the rich. That is why, Sir, this process of crony capitalism is also distorting our
democratic process. | am not going into that. | am concluding, Sir. It is distorting our democratic
process. Putting a ceiling by Election Commission for election expenses is a mockery of what amount
is being spent. As a result of crony capitalism in elections, democracy itself is being destroyed.

Forget socialism, democracy itself is being distorted under this process.

Therefore, finally, | am saying, the entire question of controlling price rise is not a technical
question of containing inflation. You have to seriously rethink the economic trajectory that we are
pursuing. Otherwise, crony capitalism will affect our democracy. What we pride ourselves as the
biggest achievement in the process of decolonisation anywhere in the world is granting of adult
suffrage in India through our Constitution. In that entire process and that experiment of this idea of

India, that in itself will come under great threat.

Therefore, | would only like to end by the warning that Babasaheb Ambedkar gave when he
presented the present draft of the Constitution to the Constituent Assembly. | am not giving any
warning from the barrel of a gun or from any Mao's recipies but we all have to keep this warning in
mind, otherwise, those sorts of grave threats that are going on will mount. What did Babasaheb
Ambedkar say on 25th November, 1949, when he presented this draft of the Constitution to the
Constituent Assembly? He said, " On the 26th of January, 1950, we are going to enter into a life of
contradictions. In politics, we will have equality and in social and economic life, we will have
inequality. In politics, we will be recognizing the principle of one man, one vote and one vote,

one value. In our social and economic life, we shall by reason of our social and economic structure
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continue to deny the principle of one man, one value. How long shall we continue to live this life of

contradictions ?

How long shall we continue to deny equality in our social and economic life? If we continue to
deny it for long, we will do so only by putting our political democracy in peril. We must remove this
contradiction at the earliest possible moment or else those who suffer from inequality will blow up the

structure of political democracy which this Assembly has so laboriously built up."

So, please understand what you are dealing with. It is not merely a technical question of
reducing price by a certain quantity or a certain percentage. You are dealing with a warning that
Babasaheb gave more than 60 years ago. Sir, our country has completed 60 years. In your culture, in
my culture, in most of Indian cultures, 60 years is very valuable in the sense that we call it
Shashtipoorthi, if you remember; and when an individual completes Shashtipoorthi, he begins a new
life. If you are really talking of the aam aadmi, then that Shashtipoorthi must be utilized to start a new
life and therefore the time has come to reverse these policies. Otherwise, the warning of Ambedkar
will come true, and, therefore, what | am saying is, do not allow the country to say what it said when
India Gandhiji announced RIS BTN After few years, all of us were shouting as students TR

dlc Gﬁ', return back what we were because our situation had become worse.

Now, in the name of aam aadmi, please do not inflict all these burdens on aam aadmi.
Otherwise, there will be rebels, there will be agitations, there will be struggles but to gain the respect
that we want to build for India as a modern independent India, reverse these policies and accept

these concrete suggestions that | have given. Thank you.

SHRI N.K. SINGH (Bihar): Mr. Vice-Chairman, Sir, considering the somewhat limited time
which | have, | have four comments to make and six suggestions to give for the consideration of the
Government. My first comment is that in a general equilibrium model, it doesn't take too much
understanding of economics to realize that prices generally tend to equilibrate between demand and
supply. Of course, it doesn't automatically happen, given market distortions, given leads and lags
and given deficiencies in transmission system of prices. But nonetheless management of both the
demand side and the supply side of the economics is greatly relevant for the overall management of

short-term and medium-term price behaviour. | will come to this a little later.
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My second broad point is, to compliment the Finance Minister that it was his understanding
perhaps in economics and his sagacity on the difference of the word 'inflation’ with the word 'prices’
of why he preferred the wording of this Resolution to be 'inflation’ than 'prices'. This is because he
recognizes that prices have a accepted ratchet effect. They only go up; they never come down. What
we are talking therefore today is not bringing down prices; what we are talking about is slowing the

pace of change and to moderate the extent to which the prices have risen in the past.

This, Sir, has serious implications for planning, which, | am sure, he will realize. | am not going
into the question of the cost and time overruns which the general inflation will bring to the overall
strategy of his economic planning. | am talking, Sir, of two very specific things. First and foremost,
given the proportionality of food in the average family budget of at least 350 million people — perhaps
by my reckoning that figure is more than 350 million people — what this really will do, this change in
prices -- and notwithstanding the fact that issue prices have been kept constant but given other
kinds of distortions will do is that we will have to rethink on the definition of poverty itself. Because
prices, in absolute terms, Mr. Finance Minister, will not come down. Perhaps your best and most

optimistic hope is that you will moderate the pace of change.

Second, Sir, back-of-the-envelope calculations suggest that given this kind of a price rise,
food prices now translating into higher headline inflation, at least, 15 to 20 million new people have
been pushed back into poverty. Therefore, the Finance Minister will have to consider what kind of
special programme he has to deal with the vulnerability of these 15-20 million people who have been

pushed back into poverty given the kind of inflation which we have encountered.

My third general point is a point which the Leader of Opposition had raised in his remarks,
namely, the enigma in explaining the asymmetry between the behaviour of international prices and
the behaviour of prices in India. To just give you an example, Sir, the international market price in
June 2010 for white rice in Thailand was 2168; it is significantly higher here. The price of wheat in the

United States was 743.5 while it was 1225 here. In terms of international comparisons the prices of
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sugar here have been double the international price. So, | think that the Minister in charge of prices
must explain the asymmetric behaviour and the enigma of falling international prices and unabated
continued increase of prices in India. Let me offer you a back-of-the-envelope type explanation for
this. The explanation is, the flawed coordination in the agriculture operations policy. On the one
hand, you have no storage space; foodgrain is rotting; on the other hand, you went on procuring far
more than you genuinely needed for which you have no space for storage. Therefore, you created an
artificial situation in the market where you distorted the demand-supply equilibrium, putting an
upward pressure on the movement of prices which led to this kind of an asymmetric behaviour of
falling international prices and rising national prices. You may wish to examine this kind of an un-
coordinated policy of pushing yourself on procurements for which you have no space and for which
you have no ability to distribute on the one hand and, on the other hand, creating this kind of an
artificial distortion. | have, therefore, in the context of this, six suggestions to offer for the

consideration of the Government.

First and foremost -- and this is not a point that | am making for the first time -- it is the
multiplicity of agencies and entities within Government and the fact that many Ministers in the
Government do not devote adequate time -- and | am not alluding to your interest in cricket, Mr.
Minister; it is welcome and we are proud of that. But we cannot afford to have half-times when you
deal with complicated issues such as that of prices. We have a Cabinet Committee on Prices;
hopefully it meets regularly. We have a Finance Minister who is in charge of prices in the Rules of
Allocation of Business and Prices is a subject of the Ministry of Finance. We have the Department of
Food and Public Distribution, a department which is directly in charge of it. We have a Committee
under the Cabinet Secretary which weekly monitors the behaviour of prices. You have, Sir, on an
average, about 12 entities that deal with prices, not one of them working in tandem with each other.

Please, Sir, look for a more unified arrangement in handling this sensitive and critical national priority.

Then, | go on to suggest that we had about the worst quality of food intelligence. That is why,
when we look at the Economic Survey, we get one type of statistics, one type of projection. The cell
which is under the Ministry of Consumer Distribution has a cell which monitors behaviour

of international prices, again coming up with a different kind of projections. The result is, we effect
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decisions on imports which are untimely and we effect them at costs far more than we would be
realty in a position to pay/ What can we do to improve the quality of food intelligence to get advance

intelligence ? If international prices are falling, that is the time to go into the market.

Other countries do it more subtly. We do it in a manner where we become a trigger to the
behaviour of international prices due to a failure of the quality food intelligence and an actionable
programme which follows. Third, Sir, is directly to the Finance Minister. | think the speaker before me
has given an explanation about the dismantling of administered price regime. | do not fully share that
view. | have myself, Mr. Finance Minister, written several times why an administered price regime in
the petroleum sector is a clear distortion and that, if anything we delayed getting rid of the
administered price regime. Having said that, Sir, and this is something which is really what | said
earlier please the Petroleum Minister who would have wanted to get rid of the administered price
regime much earlier than he was successful in doing so. Having said so, however, Sir, clearly there is
a case to rejig fiscal policies and taxation policies. This is something which your predecessor in his
first incarnation as the Finance Minister had tried to attempt in 1997-98. We are getting a very high
proportion of entire indirect tax revenues just coming from the petroleum sector. | am not right now

going into the question of the distribution between the Centre and States.

Let me also say that when it has come to the new GST it is a pity that you are still leaving
petroleum free for very variable action by States and we were not able to persuade the States to
apply the same yardstick when it comes to the GST by bringing petroleum within the orbit of the
GST. This will leave an area of uncertainty wide open. But in a broader sense, Sir, please have a look
on what would be appropriate on the overall revenues that Government wishes to garner from just
one sector. You cannot have it both ways; you cannot dismantle the administered price regime and
not look at the overall fiscal strategy for garnering your revenues just from one sector. | think the
broader point also remains the distribution between direct and indirect taxes -- the point obliquely
raised by my preceding speaker. The fact remains that India, unlike other countries, has made
significant progress in increasing the proportionality of direct taxes in the overall revenues,

nonetheless the ratio between direct and indirect taxes remains skewed up and within the indirect
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taxes remains greatly skewed up by too high a proportionality and a too high a dependence on just

the petroleum sector.

My fourth point, Sir, is the point which was made by the Leader of the Opposition. If we look at
the kind of statistics which we have on the behaviour of prices, should we not move away? What has
been said about WPI and CPI, | fully endorse that point of view. But within the WPI, Sir, if you look at
the annual inflation figures from 1991 to 2009 and 2010 and if you look at one element of that which is
the CPI Industrial Workers Index which is even more critical because food there has been given a
weightage of 40 per cent in the computation of that index, you come to a strange conclusion. And
that strange conclusion is: 1991, CPI (iw) 11 per cent, next year 13.5 per cent, next year 10 per cent,
next year 10.1 per cent and next year 10.2 per cent, and you go down that trajectory. When you
come to the years 1999-2000 and subsequently, it comes down to 3.8 per cent, 4.2 per cent, 3.8 per
cent, 4.4 per cent and 6.4 per cent except in the last two years when it has again shot up to 12.4 per
cent and 9.1 per cent. Is it, Sir, part of some economic strategy? High rates of growth cannot be
balanced with keeping inflation at moderate level. Why is it that we are having a skewed pattern? If
you look at time series data of the last 15 years where in some particular years there has been a very
high spike which is asymmetrical to what has happened in the previous 4-5 years of the Government

which was in power.

Now, | move on to the next point. | have mentioned that | would deal with the supply side. On
the supply side, | think, directly, this is to the Agriculture Minister that the area which was under
cultivation has shrunk, agriculture productivity has plateaued and that the rising pace of demand of
an economy growing at 8-9 per cent has not been able to improve agricultural production and
productivity in a manner which would moderate the prices. We had, with great acclaim, heard the
Agriculture Minister when he presented the Special Agriculture Action Plan as part of the Eleventh
Five Year Plan. We do not know how much of that Action Plan has been implemented. What have
been the real gains on improving agricultural productivity trends, at least, to some extent mirror

what productivity trends are, say, in Thailand, in China, in reducing our dependence on monsoon, in
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moving over to allied agriculture and rainbow allied bone activity which can enhance farm incomes ?
We are not satisfied with the implementation of the overall agricultural strategy. Also, what kind of a
programme, crash programme, we can do for improving linkages and better kind of outlays,
improving food chains and cold chains to bring down the wastage, particularly for fruits and
vegetables which have a short shelf life? The Finance Minister was generous enough in his Budget to
offer a very special package on cold chains. | do not know how much of that package we have been

able to aggressively implement.

On the demand side, the Reserve Bank, while raising repo and reverse repo rates, clearly said
that there was a period when the push came from the supply side pressures; the time has now come
to moderate the demand side pressures. | put it to the Finance Minister whether the action was too
late and too little, if the demand side pressures were an important contributory factor to the build up
of inflation and to the generalisation of moving over from limited food price rise to a more generalised

price rise with headline inflation being totally misaligned.

| come to two more points, Sir, and | will finish. This deals clearly with the improvements in the
Public Distribution System and the distortions which are inherent in it. Nothing, which you have heard
so far, gives us any degree of confidence that the Government has a sanguine plan to revamp the
Public Distribution System. What happened to the Wadhwa Committee Report? It is gathering dust.
It was under the Supreme Court direction that the Wadhwa Committee Report gave far-reaching
recommendations. My own former colleague in the Planning Commission, Shri N.C. Saxena, made
important suggestions to improve the Public Distribution System. It is again gathering dust.We need
to look out to more innovating solutions instead of passing the burden on the States. How to really
have a revamped Public Distribution System which is expected to also meet the challenge of the
Food Security Bill which, hopefully, is on the anvil? Would you not think, therefore, of a combination
of measures which have three components - a revamped Public Distribution System in line with the
recommendations of the Wadhwa and the Saxena Committee reports, as well as repeated
suggestions, both on conditional cash transfers and in terms of a coupon system? Would you look to
experimentation and an innovation which can make a deep dent in improving the pace and improving

the quality and efficacy ?

And, finally, there is one short-term measure which the Minister could have easily taken.

Instead of allowing the grains to rot, could you have not resorted to open market operations more
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aggressively at a time when the disequilibrium between demand and supply had become so
exasperated? That would have certainly aligned our prices to what would have been global trends
that have had a significant impact, instead of the foodgrains rotting, an open market operation
conducted more aggressively could have yielded quick and short-term outcomes. | entirely agree
with some of the earlier interventions made both by the Leader of the Opposition and Mr. Yechury
that the management of food prices is central to the success of our economic strategy; it is central to
our ability to achieve a growth rate of 9-10 per cent on which we hope the Government, and we hope

equally that we will succeed. Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you very much, N.K. Singh ji. Now, Shri

T. M. Selvaganpathi.

SHRI T. M. SELVAGANPATHI (Tamil Nadu): Hon. Vice-Chairman, Sir, | am glad that
ultimately a serious discussion is taking place in this august House, a much wanted discussion on

price-rise.

Sir, | thank you very much for giving me the opportunity to express my views in this august
House. At this juncture, | profoundly thank our evergreen octogenarian leader, a great Statesman, a
greater visionary, an able administrator, an astute political leader, an incisive thinker, none other than
our hon. Chief Minister of Tamil Nadu, my leader, Dr. Kalaignar, for having given me a place in this
presitirious House. | would also like to express my sincere gratitude to the rising star and the future of
Tamil Nadu, hon. Deputy Chief Minister of Tamil Nadu, M.K. Stalin, and many of our senior leaders
of the party for reposing faith and confidence in me in discharging my duty as a Member of

Parliament.

Sir, it is an indisputable fact that the country is passing through an unprecedented price rise.
No doubt, the common man is affected to a large extent due to the rise in the prices of the essential
commodities. Can the present Government be blamed for this? Is it because of the wrong policies
that have been pursued by this Government, or, is it the bad governance that caused this alarming
situation? My answer is emphatic 'no'. It is purely because of the supply constraint. One would
agree with me that it is due to the increase in demand and lower levels of productivity in the country.

Is it not a fact that there was a severe drought situation due to the failure of monsoon? Is it not a fact
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that some of the States experienced a heavy flood situation? Is it not a fact that the domestic
production is terribly low i Is it not a fact that the international markets played havoc? Is it not a fact
that the Government has raised the Minimum Support Price for the farmers? Is it not a fact that the
purchasing power of the common man has gone up to a little extent? What we used to earn twenty
years ago has gone three, four, five times up. Even a daily wage earner who was earning Rs. 50/-
per day is getting a wage of Rs. 150/ -, Rs. 200/ - per day. This is the case in Tamil Nadu. Sir, is it not
a fact that there is a tremendous mismatch between supply and demand? There could be many
reasons that one can attribute but under these circumstances, whether it is UPA, NDA or any other

Government, it would have to face this situation, like the UPA Government is facing today.

The Government cannot have a magic wand. The Opposition, who is bouncing on the
Government in order to score a political point, could deliberate in this august House, in the
Parliament instead of going to the streets and wasting public money to the tune of several thousand
crores by way of a bandh, which was, of course, not successful in the State of Tamil Nadu because it
is ruled by a great leader, Dr. Kalaignar.Millions of people who have faith and confidence in him have

not supported the bandh, which was called by the Opposition.

Sir, there is no doubt that the Government is monitoring the situation. The Government is

serious about price rise. They are equally worried; they are equally serious about it.

Therefore, we welcome the initiatives, both fiscal and administrative, taken by the Government
of India for curtailing or managing the price rise. Sir, many measures have been taken which we
cannot deny or dispute. The hon. Agriculture Minister and the hon. Finance Minister are here. He
reduced import duties to zero level. What for? He allowed import of sugar at zero duty. What for? He
banned export of all essential commodities. Is it not a measure that could contain the price rise?
There was a total imposition of stock holding limits in the case of essential commodities. More so, he
maintained central issue prices to the level which was in existence in the year 2002. There was no rise

in the minimum price and the central issue price. There was suspension of future trading in some of
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the items. As a medium term measure, we welcome the measure taken by the Government to
improve the production and productivity in the agricultural front. Sir, the National Food Security
Mission, the Rashtriya Krishi Vikas Yojana, Rs. 20,000 crores have been earmarked for increasing the
production and productivity. After tremendous rise to double digit, the food prices are, no doubt,
showing a descending trend. They have come to a single digit now which | would believe would
stabilize after the outcome of Kharif production where the cultivable area of paddy, rice and other
pulses has been increased. The monsoon is showing an anticipated support. Therefore, we expect

that the prices are going to come down much more.

Sir, most of the time, the State Governments are targeted for not tackling the price rise. Many
have spoken about it. This may be true with respect to someof the States in the country, but certainly
not in the case of Tamil Nadu. Even the hon. Prime Minister gone on record and expressed his
dissatisfaction that the States are not taking adequate action. But, Sir, | assure you, through this
House, that Tamil Nadu is second to none in tackling the price situation. Under the able and dynamic
leadership of Dr. Kalaignar, we are the forerunner and example for all other State Governments in the
country in seeing that essential commodities are available to Aam Aadmi, the common man, at an
affordable rate in the State. In fact, we are the trend-setter in every field that you touch. The
Government headed by Dr. Kalaignar is following the system of universal public distribution system
the best, | am proud to say, in the whole of the country. We, in the State, have about 30,000 public
distribution system fair price shops, spreading over every nook and corner of the State, catering to

nearly two crore households which are mostly poor and vulnerable section.

Sir, our founder leader of the DMK, Dr. Anna, who adorned this august House once in the
1960s, used to say, and with your permission | quote,"Eiayin sirippil iraivanai kanbom". He said,
"We should behold the divine in the smile of the poor". Yes, in order to behold the divine in the smile
of the poor, our Chief Minister, Dr. Kalaignar, following the footsteps of the great leader, Dr. Anna, is
implementing the scheme called 'one rupee one kilo rice scheme'. Today, in our State, one crore
ninety six lakh and nine thousand card holders are distributed with one kilo of rice for one rupee. You

would not find it anywhere in the country. It is a forerunner. Our adversaries may say that rice alone is
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sufficient. Rice alone is not sufficient. What about other commodities, essential commodities? Yes,

we have.

In our State, in order to insulate poor people from the ill effects of price rise, we have
introduced a system called Special Public Distribution System under which every cardholder can get
tur dal for Rs.40 per kg. Imagine, in Delhi, it is sold at more than Rs.80 per kg ! We distribute black
gram at Rs.40 per kg; palm oil at Rs.30 per litre; and fortified atta at Rs.11 per kg, whereas it is sold
at Rs.18 per kg in the market. As you are all aware, all these items are sold in the open market at

double, triple the rate.

Sir, it is interesting to note that we have the best universal Public Distribution System in the
country where we distribute masala packets. These masala packets consist of turmeric powder,
coriander powder, Bengal Gram dal, Fenugreek, mustard, urid dal (split one), pepper, zeera, and
garam masala. All these essential items are sold at an affordable rate of Rs.50 in packets. We are
going to reduce its cost further. It will cost Rs.25 with effect from August 15. We are proud to say that

you don't find this system anywhere in the country.

At sugar front, the Central Government has allotted only 10,832 metric ton per month whereas
the State's requirement is more and it is procuring 35,000 metric ton per month from the open
market. It is distributing it to the common man at the rate of Rs.13.50 by incurring a huge expenditure

of nearly Rs.500 crore per annum on sugar alone.

Likewise, we distribute three litres of kerosene at a cost of Rs.8.40 to almost all the rural
households. We are also implementing a scheme called Free LPG Connection With Gas Stove to the
common man. This scheme was launched in the State of Tamil Nadu much before the Rajiv Gandhi

Gramin LPG Vitrak Yojana was launched at the Centre.

Also, by providing all these essential items to the common man at the cheapest possible price,
food security is being ensured uninterruptedly in the State of Tamil Nadu. The common man does not

feel the pinch of price rise in the State of Tamil Nadu.

Sir, we are a true and faithful ally of the UPA-I and the UPA-Il. We also feel proud that the

Chairperson of the UPA, Madam Soniaji, is of the view that Dr. Kalaignar is the guiding force in every
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step that is taken to march the country forward. But, unfortunately, the Centre is hesitant in
accepting some of our genuine demands. In the State, we are serving the people with utmost
sincerity and dedication with enormous financial crunch. Therefore, Sir, | would say in carrying out
the PDS effectively, the Centre must come forward with a helping hand. If the Public Distribution

System is weakened, the common man is weakened, the country is weakened.

Tamil Nadu is not a surplus State. As against rice requirement of 3.1 lakh metric ton per
month, the Central allocation is only 2.96 lakh metric ton per month. It is a shortfall of 21,000 metric
ton. The hon. Agriculture Minister is here. For this 21,000 metric ton per month, we are going in for

open market purchase at a rate of Rs.17,000 quintal. It comes to Rs.17 per kg.

Sir, you may say that because of the universal system that you adopt and the rice distributed
to the APL families, we are not entitled for this additional requirement. Sir, this theory is
misconstrued because you know that there is already a mismatch between demand and supply. If
APL is not served with the provisions of getting rice in the PDS, they are going to demand it in the
market. When they march to the market with tremendous demand, due to non-availability or supply
constraints, the prices are bound to go up. Prices are maintained in the State because of the reason
that we follow the Universal PDS and we also supply for APL. Therefore, you may consider that

21,000 metric tonnes of rice may be made available to the State of Tamil Nadu.

Sir, as against the kerosene requirement of about 59,798 kilolitres in the State, we do not
know why this quantity was reduced to 52,804 kilolitres since April. Sir, in fact, to reduce the
consumption of kerosene, our greater leader, Dr. Kalaignar, has announced a scheme called free
gas and free LPG connections to all the rural households. We are thankful to the hon. Petroleum
Minister who was kind enough to allot six lakh LPG connections. But, Sir, | would say that oil
corporations, which were bound to supply these six lakh cylinders, are inordinately delaying the
supply of regulators meant for these cylinders. Sir, you may take note of it and see that these

regulators are available in the State. ... (Interruptions)...

SHRI'S.S. AHLUWALIA: Sir, | am not interrupting.
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): It is his maidan speech.

SHRI S.S. AHLUWALIA: | know. Sir, | have to go for a meeting. Sir, | would just like to know
from the Chair that in the other House, at 5 o'clock, the Home Minister is making a statement on the
situation in Kashmir. Whether that statement is going to be made in this House or not? The
convention and Parliamentary system demand that whenever a statement is made in the other
House, the same should be simultaneously or just immediately made in this House also. So, today, if
it is made in that House, he should come and make the statement in-between here also and we can

take up the supplementary and other things tomorrow.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | will come back to you. Please find out.

SHRI T.M. SELVAGAN PATHI: Sir, the hon. Petroleum Minister, Mr. Deora is here. He may
consider our demand that shortage of 7000 kilolitres of Kerosene can be made available to the State
of Tamil Nadu which is absolutely essential. Also, Sir, six lakh LPG cylinders which were allotted to
the Government of Tamil Nadu can be supplied under Rajiv Gandhi Grameen LPG Vitarak Yojana. If it
is not taken care of, for each supply, the State has to pay a sum of Rs.2000 per connection whereas
in the Rajiv Gandhi Grameen LPG Vitarak Yojana, it is supposed to pay only Rs.1400 which would fall

short by about Rs.30 crore or more. Therefore, | want the Government to intervene in this issue.

Sir, the other important factor is, total food subsidy of the State has substantially increased
from Rs.2800 crores to Rs.4000 crores. It is our endeavour to combat price rise. It is because of the
effective tackling of the situation there that it has risen from Rs.2800 crores to Rs.4000 crores.
Therefore, the Government of India is duty-bound to bear 50 per cent of the expenditure incurred by
the States towards the food subsidy. Sir, this is a situation where the State is already reeling in
financial crunch. Why have oil prices been regulated? The price control was de-regulated. It is
because of the reason that the oil corporations and the Government of India are running at a loss.

And, this subsidy of Rs.1,20,000 crores could otherwise be available for the development purposes.
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4.00 P.M.

System and the food subsidy. If the State is incurring a loss of nearly Rs.4,000 crores and is
already reeling under a financial crisis, where would be the money available for development
purposes? Therefore, Sir, it is the duty of the Government of India to bear 50 per cent of the

expenditure incurred on this Public Distribution and the food subsidy.

As far as the case of hoarding and blackmarketing is concerned, no doubt, the power is
vested with the Government in the State, and, in fact, as Mrs. Jayanthi Natarajan was saying in the
morning, a record detention was made in Tamil Nadu. It is not because the hoarding was more or the
blackmarketing was more. It was because of an effective Government which went in for nearly 1,7000
raids, detaining nearly 13,632 people who were all arrested under the Essential Commodities Act. In
the Prevention of Black Marketing and Maintenance of Supplies of Essential Commodities Act alone,
and the Goondas Act, we have detained about 435 people so far, which is a record in the country.
That shows how well effectively the State Government is putting an iron hand on the hoarders and
black marketeers. Sir, thereby, smuggling is absolutely nil compared to the previous regime. But for
small pockets that they transport, through the train, to the neighbouring State of Kerala, the

smuggling is totally nil ... (Interruptions)...
SHRIN. BALAGANGA (Tamil Nadu): Smuggling is still going on. ... (Interruptions)...

SHRI T.M. SELVAGAN PATHI: If you want, | could prove because Balaganga is expressing
certain views that smuggling is going on. | hope, he would explain this thing, when his turn comes
up, to his party. Sir, there are statistics available here. This is an answer to my esteemed friend
sitting on the other side. The raids which had taken place in 2004 and 2005 were 1,251.

...(Interruptions)...
DR. V. MAITREYAN (Tamil Nadu): Sir, what he is saying is ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please don't interfere. This is his maiden

speech. ...(Interruptions)...

SHRIMATI KANIMOZHI (Tamil Nadu): What is this, Sir? This is not proper. It is his maiden

speech. ...(Interruptions)... Please, Mr. Maitreyan, don't you accept that? ... (Interruptions)...
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DR. V. MAITREYAN: Sir, | know it is his maiden speech. | have been very silent. But since he

is stating ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please don't intervene. It is his maiden

speech. ...(Interruptions)...
DR. V. MAITREYAN: Otherwise, | will be forced to interrupt, Sir. ...(Interruptions)...
SHRIMATI KANIMOZHI: Sir, it is his maiden speech. Please ask him not to intervene.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | am saying. ...(Interruptions)... A maiden

speech. A maiden speech. Please don't interfere. ...(Interruptions)...

SHRIMATI KANIMOZHiI: This is not proper, Sir. ...(Interruptions)... It is his maiden speech.

Please, Mr. Maitreyan, don't interrupt. ... (Interruptions). ..

AN HON. MEMBER: it is his maiden speech. That is why he is not interrupting.

...(Interruptions)...

SHRI T.M. SELVAGANAPATHI: Sir, | am not yielding. ...(/nterrupz‘/ons)... Don't get up and

interrupt like this. ... (Interruptions)...
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): This is his maiden speech. ... (Interruptions)...

SHRIMATI VASANTHI STANLEY (Tamil Nadu) : Please, Mr. Maitreyan, this is his maiden
speech. Don't you accept that at least? You are not to interrupt a Member during his maiden

speech? ...(Interruptions)... Sir, please ask him not to interrupt. ... (Interruptions)...

SHRI T.M. SELVAGANAPATHI: Sir, when his turn comes up, he can very well answer.

...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no; you please address the Chair. Please

address the Chair.

SHRI T.M. SELVAGANAPATHI: Sir, my point is this. ...(Interruptions)... When you make an

allegation that there is a large-scale smuggling, can you prove it?
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no, no. ...(Interruptions)...

SHRI T.M. SELVAGANAPATHI: Then you can't make a sweeping statement on the floor of the

House. We say with all sincerity......

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You address the Chair. Please ignore the

Member. You address the Chair.

SHRI T.M. SELVAGANAPATHI : ..... that there are about 17,000 raids; because of that,
smuggling is nil. And you know the Food Minister of the State is facing a life-threat for which he has
been given a special security because of more raids. And 465 goondas have been detained in the jail.
This is the case. An incompetent Government which does not care for the poor of the State may
sleep over, but not Dr. Kalaignar Government. Sir, in fact, the law-breakers are dealt with iron
hands, and even in the Government fair price shops, we have booked about 574 cases against the

employees who are violating the rules in the PDS shops.

Sir, as a fiscal measure, our State is not levying a VAT on the essential commodities of rice,
pulses, edible oils, to check the price-rise. At the same time, friends were echoing on a different line
that there is a vast difference between the farm gate and the retail price, and in order to avoid that,
our Government has introduced a system called "Farmer Market System" in which we have opened
about 153 farmers' chandy throughout the State, in which the farmers, agriculturists are given identity
cards and they are allotted shops, every morning, in the market. The allotment is done on a lot, and

they can have a direct access to the consumers.
Sir, you may give a little more time. | don't want to bargain.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | am not stopping you. How much more time

will you take? | am not stopping you.

SHRI T. M. SELVAGANAPATHI: Sir, | will take ten more minutes. | will be able to finish in ten

minutes, | hope. | have more materials to produce before this august House.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, you please proceed.

SHRI T. M. SELVAGANAPATHI: How is the Government functioning there? In this farmers’

chandai alone, out of 153 markets, 22 markets were provided with cold storage facilities where the
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farmers can directly interact with the consumers and sell the products at the existing market rates.
No middleman is permitted. Middlemen or intermediaries are completely eradicated or eliminated.
Thus, in this market we get every day 2,121 metric tons of fruits and vegetables worth
Rs.3,42,00,000. This is catering to the needs of nearly four lakh consumers every day in the State of
Tamil Nadu. In order to mitigate the ill-effects of the price rise and with a view to increasing the
purchasing power of the common man, the Rural Development Department of the State headed by
our hon. Deputy Chief Minister, my beloved leader, with his able and dynamic administration, has
created and established 4,00,000 Self-Help Groups throughout the State in these four years alone

with a membership of 68,00,000 women advancing a loan of Rs.7,700 crores. ...(Interruptions)...
Sir, you may stop the running commentary coming from the other side.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You don't mind that. You don't listen to that.

You proceed.

SHRI T. M. SELVAGANAPATHI: We have given Rs.7,700 crores to the women folk. Nearly
1,47,000 were provided with a revolving fund directly by the Deputy Chief Minister who travelled the
length and breadth of the State and met each individual woman and handed over the revolving fund.

They almost saved Rs.400 crores which happened nowhere in the country.

At the same time, | would like to draw the attention of this august House to the observations of
the Supreme Court where a public interest litigation was filed by an NGO in New Delhi in relation to
the Mahatma Gandhi National Rural Employment Guarantee Scheme. His Lordship, the Chief Justice
of India, has observed that the system that has been followed by the State of Tamil Nadu has to be
emulated and followed by other parts of the country also. This is the observation made. He observed
that it is the best system, as far as MGNREGS (Mahatma Gandhi National Rural Employment
Guarantee Scheme) is concerned, and the other States can scrupulously follow the method that has

been followed by Tamil Nadu. Sir, there can't be two opinions on that.

Now, the public sector oil companies are incurring a huge loss. There may be a difference

of opinion. Whether the NDA is in power or another Government is in power, the high subsidy of
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Rs.1,20,000 crores under the Administered Price Control System could otherwise be utilised for the
developmental purposes. It is only with that spirit we have accepted the deregulation and, at the
same time, there is the issue of price of fuels, the petroleum products. What is the way out? The
Centre is levying Central excise duty on the oil products. The State is levying sales-tax. In fact, as a
result of the recent hike, the Transport Department of the State alone is going to have an additional
burden of Rs.150 crores. | should inform the House that it is only at the behest of the truthful allies
that, in fact, the rise or hike in the price of fuels was a little low. | must say that it is because of the
intervention of our leader the price was hiked a little lower level. Therefore, probably, in order to have

better benefits tomorrow we have to pay a small price today.

As far as Tamil Nadu is concerned, the fuel price hike leaves an additional burden of Rs. 150
crores on public transport system. But our Chief Minister has made it clear in the State that the bus
fare would not be raised. The hike in fuel price is going to have a cascading effect. There is no doubt
about it. But we have to take it one way or the other. Deregulation has to take place. Now the
question is: how can this effect be reduced? The only way is, the Centre and the State Governments
can withdraw some duty levied on oil. As far as the State of Tamil Nadu is concerned, the sales tax
has been reduced twice in 2006 and 2008. We have brought it down from 25 per cent to 21.43 per
cent, which is the lowest in the country. It was reduced twice. Karnataka is levying 23 per cent;
Andhra Pradesh is levying 22.25; Kerala, which is ruled by the Comrades, is levying 25.69 per cent;
Madhya Pradesh is levying 24 per cent; Chhattisgarh is levying 25 per cent. It is our State
Government which has brought it down to 21.43 per cent with a view that it does not have a
cascading effect. Therefore, it remains to be seen how best the Government of India is going to
tackle the situation. Even if the worst comes, we are sure the UPA Government would not hesitate to

reduce the excise duty levied on fuel.

Sir, | urge upon the Government that before the elections there must be increase in the
agriculture investment, as everybody is echoing in this august House. Of course, in this regime,

under the stewardship of hon. Pawraji, the budget allocation is more as compared to the previous
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regime. But still it is inadequate. Therefore, we must focus more on agriculture production and
productivity. As my esteemed colleague and learned sister, Shrimati Kanimozhi, pointed out the
other day, the storage facility is very poor in this country. Even the Supreme Court has also pointed
out about foodgrains rotting on roads and on railway tracks. We should have better storage facilities.
We need to augment our storage facilities. We also need to strengthen the Public Distribution System
by making it universal so that foodgrains are available at cheaper price. There were some newspaper
reports that the Government was contemplating universal Public Distribution System in only 150
districts of the country which, | think, is inadequate. It is high time you strengthened the PDS. We

should also contemplate prohibiting forward trading and speculative activities such as online trading.

The important point is the Essential Commodities (Special Provisions) Act has been diluted.
We all know who was responsible and which regime was responsible for this. There is need for
having more teeth to handle the hoarders and black marketeers for the simple reason that they are
not allowed to get away. Therefore, an amendment is sought in the Essential Commodities Act.
Under Section 3 (a) of the Essential Commodities Act, we can contemplate imposing a limit on the
upper ceiling of retail prices of essential commodities. If a cap is fixed, if an upper ceiling is put on

retail prices, that would go a long way.
With these words, Sir, | thank you for giving me this opportunity to speak. Thank you.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you very much for the maiden speech. It
was a good Tamil Nadu feeling. Before | call the next speaker, | would request the hon. Members to
kindly stick to their time. Otherwise, it will be very difficult, as there are a lot of speakers to speak on

this. Now, Shri Ishwarlal Shankarlal Jain. It is his maiden speech.

3ft $aRAT FHIATA I (FERTE) : SUKTHIIE SIS, 37T ISeHl IR 9 IR 8IS b
3R YU =R @k B & oY H ST gan g1 Sl 4w 9 A1 =<l & fg o 8, a8 v %
PV I g B A8dYUl &1 R I9 W TR B & T Sl U qwIE g4l gall, S 1oy
BN U Bl FpR BT IR 18] o1 979 fUsel AfFaR iR SqaR Bl § 370l HIi~qege =il &I TRE
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T, G B AN 7 YT [ ATIHT U8 AT 57 FHT $ 3SR BT TAT? H ITH1 97 PEall (b
ggt R s & 721 go, g8t R &1 81 38T o1 3R HIS 7 T8l g3

UL HEIS Y, AT AU TSN PR &, d BARI IRP QW © [ 9 9 BT Tl $ forg
PR I &, TBR B Hal Tl sHfl, A1 fauer Sqd! Hae F1 S g 8, IR o< g
1Ry, PR B =112Y, 9 T8I g, § g1 xR RET| U= 31T MY 1 dIei Pl Hiep T,
9% for # Sy 9gd-9gd egaTs < €l

SUGHTEET HEISd, 39 [0 P HUR B [GaR 9 Y| T G S BT AR a1 SATaT
31T o T &2 HEME & HUR, HEIMS BT GUIC ol §Y, S USIATH Wreaed & iR ISH g5, SUd
IR drel Fhd I, TRy SABT A1 H I §Y, AL b HUR, S TS S HH &Il off & &, T
IF IR ] T T81 51 7SS T8 §S 7, Y1 e &g 781 g TS T B, SUP] SRR [ A
F HIR BN 7, T F HIR Wl SHST TG TS 1 3] 1SN AXHR B IRIa1 & forg 21 gy
BTS ¥ T MSATRIAT BT HH T TR IS I 8, SIS BTS ¥ TRIa1 DI A HH 7 TR 3T Sl
g, S T uradt aree 2, Suad! TREITH & gRT arast & <At B o TSt firerar 21 R off, 7Ems
BT AR ITHh HUR TS &1 8, TAH DIS 9P T8l 81 R AL Pl T & oy TRBR 7 YA T8l
fpU? 3R wama oy € oiR S wE 7 FEl @il g8 21, 91 SUd IR § ForRr ST Sfdd Agcayul
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DR. ASHOK S. GANGULY (Nominated) : | think, learned Members have given a lot of data,
lot of explanation as to why we are facing this problem. As a matter of fact, | am not as familiar as
they are with what is happening in rural India. So, | am very grateful for the feedback we have got
from the various Members from the rural parts of the country. Every household is facing the problem
of prices. But, at the same time, we must remember that a significant amount of money is going into
the rural sector. The Minimum Support Price, which has been increasing significantly, is absolutely
justified. It is a great incentive to the farmers and our growth is being driven by consumption.

Whether the product is in short supply or large supply, it is being driven by consumption.

So, the problem is that the people wish to consume but the supply is not there. Therefore,
prices are going up. Economists understand the problem better than | do. We also know the fact that
significant amount of grains, vegetables, fruits, sugarcane etc. is being produced but the
stranglehold of the chain from the producers to the consumers is one of the biggest curses in this
country. The agricultural produce, marketing rules in various States remain in complete control and
the price jump from one sector to the other till it reaches the retail point is just unacceptable.
Something has to be done about it. We need to bring in modern methods of taking the production
and bringing it to the consumers. We always talk about rotting of wheat but we do not realize that 30
to 40 per cent of the vegetables and fruits that are produced in this country rot and do not reach the
market because of absence of storage, cold storage, cold chain and supply chain. Our outlets are
not equipped to handle storage. Therefore, if we go to the market in the late evening, fruits and

vegetables are sold because there is no cold storage available to the retailers.

And, yet, we will not allow modernization! It has been proved, again and again, that
modernization of food chain, large supermarkets, etc., will, in no way, harm the traditional retail
shops that are abundant in the country. We keep on protesting about it. The issue that we have to
deal with — we don't talk about it-is this. We have had liberalization, reforms. But, we continue, no

matter which salary bracket or pay packet you are in, to expect, generation-after-generation, for the
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Government to subsidize our lives and our lifestyles. Nobody comes and say that the days of
subsidies or reduction of subsidies are here, especially for the better off people. We continue to
subsidize. Unless we have a balance between subsidy and pricing, what is paid to the farmer and
what the consumer has to pay, this imbalance will continue. This is not a problem which is going to
be solved overnight. We are not short of products that we produce. We are short of our ability to
deliver. Unless that is dealt with, as a part of a larger picture, we will continue to meet in this House,

again and again, and keep on complaining about the rising prices. This is not going to go away.

| particularly take the case of edible oils and pulses. If we continue to produce pulses and
edible oils the way we are producing, we will never be self-sufficient. As a matter of fact, the other
countries which are producing pulses and edible oils, in the not too long distant future, will ask for
extortionist prices to fulfill our vegetarian protein needs and our edible oil needs. It is a very major
issue. Yet, we refuse to acknowledge the modern scientific techniques in order to improve our farm
productivity. Biotechnology is being held out as a ghost and there is a debate, without any scientific
basis, that we must not use genetically modified seeds, which is the fundamental way of increasing
productivity world-over. Nobody has said that this should be done in a mindless fashion. Nobody is

saying that safety should not be tested.
(MR. DEPUTY CHAIRMAN in the Chair)

But, is it beyond our capacity to set up safety techniques, safety laboratories, modern
technologies in order to introduce genetically modified oil seeds, genetically modified cereal,
genetically modified vegetables and increase production significantly which is a sure way, in the short
term, bring down prices and, in certain case, net exporters of many of our fruits and vegetables. We
are one of the largest producers in the world. And, yet, we have to pay huge prices in order to

consume the same.

Sir, | also want to mention about a point. A lot of reference has been made about energy cost
and petroleum products. | do not see any reason for us to continue to subsidize people with 2 or 3
cars, people who drive Mercedes Benz and BMWs in the city. | do not accept the fact that differential
prices between the consumers cannot be made. It need not be made in the product price itself.

Some speakers have already spoken that the duty structure on expensive vehicles would a major
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source of revenue and, at the same time, compensate the poor if you want to drive the expensive

cars.

Secondly, even if you take the kerosene prices, the price has gone up to a level where
kerosene consumption per family per day works out to 50 paise. | think, we, sometimes, in our
rhetoric, take things out of context. Similarly, for gas, those who can afford to buy gas, the increase
in gas price is absolutely legitimate. How long are we going to continue to subsidize the middle
classes? Therefore, the whole price rise issue that we are debating today was debated in the past
and we are going to debate it in the future. We must accept the fact that we are not short of
foodgrains, we are not short of vegetables, but we are short of edible oils and pulses. We are not
short of fruits. But, we cannot continue to have 19th and 20th Century ways of transferring products
the way we do. If we continue do that, the prices will continue to rise, because people earning is
going up. They will have more disposable income. They will want to consume more and there is no

way that prices are going to come down.

| strongly believe that our dependence on our weather is so huge, and, yet, our ability to
forecast the weather is so poor that unless you upgrade our weather forecasting systems, unless we
upgrade our method of communicating that to the farmers, | don't think we will bring about a
change. | strongly urge upon the Minister concerned to please upgrade - the technology is available
all over the world — the weather-forecasting the technology. We have the best airports; we have
modern airlines; we do everything in a very modern way; we drive modern cars, then, why can we

not have a modern weather forecasting system.

Finally, Sir, this country must be crisscrossed with grain-storage grids. Instead of having the
old system of having large warehouses at different points and transporting grains by train, where half
of it being wasted, | think, investment has to be made. This cannot entirely be made by the
Government. Do not put all the burden on the Government alone. This has to be public private
partnership. India has reached a state of maturity and self-confidence where public-private
partnership must take precedence, it must be made a commercial preposition, and, then only the
prices of what we consume day-in-and-day-out will be within affordable limit. It will reflect the real

condition of the growing economy and stature of this country.
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| thank you, Sir, for having given me this opportunity to speak here.

SHRI BAISHNAB PARIDA (Orissa): Mr. Deputy Chairman, Sir, thank you very much for giving
me this opportunity to speak in this august House before the learned and experienced leaders of

India and prominent intellectuals. This is my maiden speech.

The motion moved by the Leader of the Opposition is very important one. The unprecedented
price rise and unbridled inflation has created an alarming situation throughout the country because it
seriously affects the lives of not only the toiling people of this country, but various stratas and
classes. The party that promised, in their last manifesto, to control the price rise and inflation has
failed miserably after coming to power at the Centre. The party, which proclaimed BT BT g,
ST B AT, 3TTH JATGH & 1Y has turned its hand to make the life of the people more miserable. |
know the promise of the ruling party is an unbroken record of broken promises in the independent
India. Even then, | think, at this juncture, the ruling party and the Government, in power, should heed
to the warnings of the people and realize the feelings and the miseries of the people. Recently, in the
past few months, two bharat bandhs, sometimes we call it hartal, were observed. People widely

expressed their wrath and anger these hartals.

The people spontaneously joined these hartals irrespective of party politics. It was really a
strong warning for the ruling party to think about changing its economic policy and its strategy, not to

make the lives of the people more miserable.

Sir, this august House is the highest forum to discuss the problems that the people of this
country are facing. But | am surprised to hear the speech of one of the esteemed Members of the
Ruling Party who also happens to be their spokesperson. | have a lot of respect for her. In her
address, she criticized this All India Hartal and gave the figures regarding how much money the
country has lost, how many working days are lost and how much of property lost. But | think this is a
negative attitude. Tell us how those people who are suffering from the misrule of the ruling party will
protest. It may be any party, it may be any class or may be an individual. How will these suffering

masses express their resentment against a wrong policy ? There are three ways. One is, they have to
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obey like obedient servants and suffer without any resistance. That is one way. The second way is to
raise arms, adopt violent methods to protest like the Maoists or any other Extremist group. | am not
talking of the extremist group or religious group or about those who are coming across the borders.
No; I am not talking of this. | am talking of the groups or organizations which are inside our country.

The third way is to resist peacefully and democratically.

Sir, the concept of hartal was given by our Father of the Nation during our freedom days,
during our freedom on struggle days. The people observed hartals not only by "closing the offices
and shops but even by observing fasting also. They observed fasting to express their protest against
the British Rule. That is the democratic method. Of course, some people think that hartals or bandhs
cannot be observed without violence. This is a wrong concept, a false notion. In these hartals during
our freedom struggle days, there was no violence. People were not destroying the property when the
hartals were observed. When some violent incident took place in 1921 in Chauri Chaura, Gandhiji
withdrew the movement immediately. He did not allow it to proceed further. He trained the Indian
people to fight in a non-violent way in a peaceful manner. He did it successfully. Sir, | was one of the
organizers of the last hartal from the Biju Janta Dal and there was a strict instruction from our Chief

Minister that it should be a hartal only and not a bandh and this hartal must be very peaceful.

And peace was maintained. My friends from other political parties are here. They had also
observed this. So, we must organize hartals to protest against wrong policies and misdeeds of the
Government, but we should organize them peacefully. That is what we can do and that is the way to
do it. So, | request the respected leaders of the ruling party that they should not misunderstand me
and take it in a negative way. All the political parties should try to run in this country in a democratic
manner; we have to strengthen democracy in our country; we do not have any other alternative. And
we should give opportunity to full participation of our masses. So, the people must exercise their

right to express their protest through democratic and peaceful ways.

Sir, | want to mention one thing here. This price rise is not a new phenomenon. It has been

there since this ruling party came into power. And, very often, people have organized movements
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against price rise. But the prices have been rising very high and making life difficult for common

people. That is why the political parties also are forced to organize movements.

But the question is: why have prices been rising? On this issue, many of our learned Members
have expressed their views, how does this price rise affect the common people? How does it affect
the poverty-stricken people? When we talk of growth in this country, we know that if was during our
first Prime Minister, Jawaharlal Nehru's time that growth was given the top priority. It was growth-
oriented development at that time. But the growth that took place served only a particular section of
people. This growth was not achieved with the concept of equal distribution of wealth. So, a majority
of the sections of our people were not benefited by this process of growth. In the whole planning
process at that time, due consideration to regional demands, aspirations and grievances was not

given.

Then, problems and aspirations of the vulnerable sections of our society, the dalits, the
adivasis, the backward communities, even of the minorities, had not been taken into consideration.
So, as a consequence, uneven development took place. Now, this globalization and liberalization
policy that we have adopted since 1992 has led us to a situation of more and more disparities, more
poverty, more unemployment. These policies have been creating more and more social tensions,
social conflicts like the Maoist movement. Those people who believe in violence are taking advantage
of the negative effect of these policies. The social development plans which are adopted by the the
Government are very good. Social development plans have been formulated by this Government and
many previous Governments. At the State level also, so many plans and programmes have been
formulated. But the economic policy at the Centre is such that this price control mechanism is not

effective enough to control the rise in prices. The common man is badly hit by it.

By one way we are giving something to poor people and the other way, through price rise and
inflation, we are taking it away, that profit is not going to poor people, but it is going to upper

class people. That has been going on since Independence. How to change this? Our learned Prime
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Minister and learned Finance Minister promised a growth with a human face and inclusive growth.
Where is the human face? Are those who are living in jungles, those who are living in villages and
Dalits not human beings? Is their faces reflected in this process of growth ? Human face is not there.
Everyday and every time disparities are growing; poverty is growing; number of unemployed people
is growing; the difference between village and city is growing and the disparity between backward
regions and developed regions is growing. So, it is a serious thing. Now we have reached a situation
where we have to re-think. | am not talking of some political gains or some political jugglery. We are
responsible for this; this House is responsible and those who are in the leadership are more
responsible. So, we must reconsider our policy. Price rise depends on the economic policy of the
Government and price mechanism of the Central Government. The Central Government is mainly
responsible for this. There is shortage of food and prices of food, vegetables, fish, meat, milk and
everything are growing. But the purchasing power of common people is not growing. How will they
afford to maintain their standard of living? They are unable to give a piece of clothe to their children
and they are unable to provide them proper food. Our learned friends were talking of sugar. A
spoonful of sugar has become a luxury for those people who are living in villages and jungles. Do we
think about them ? My State is a very poor and backward State where 24 per cent of the population
is Adivasis, 14 per cent are dalits and most of the people are backward. So, the Central Government
should not neglect the State. When we talk of inclusive growth, we want to minimize the disparities

and remove the regional imbalances. More attention should be given to this poor State.

| request the veteran Finance Minister whom | know since 1964 and | have worked with him on
many occasions. He knows Orissa more than any other Minister of this Cabinet. Orissa must be
given proper funds so that poverty in the State is alleviated. These States should get more
opportunities to come at par with other developed States. Then, Sir, some special package should
be given to Orissa. My party always demanded that special package should be given. It is not a
question as to which party is ruling Orissa. The point is that Orissa is a part of the entire country. If
naxal movement develops in my State, it affects the entire country. When poverty-stricken people die
due to hunger, it also damages the image of the country. So, we should take timely steps so that

the situation does not get deteriorated in future. Mr. Deputy Chairman, Sir, then, | will speak about
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agriculture. My State is predominantly an agriculture State. But, | think, since 70s, development of
agriculture has declined. Proper attention, which was necessary to be given for its development, was
not given by the Central Government. It is not only the case of Orissa; situation is same in Bihar also.
Land reforms and agricultural reforms have not taken place properly. Fragmentation of land is there.
Without any consolidation of land, how could they adopt this modern method of farming? That is the
case with Bihar, Chhattisgarh, Orissa and eastern region. Our respected Finance Minister, in the last

Budget, had allotted Rs.400 crores for the agricultural development of those States.
MR. DEPUTY CHAIRMAN : Mr. Parida, how much time do you require?

SHRI BAISHNAB PARIDA: Sir, | am just completing. Sir, the Agriculture Minister is also a very
experienced political leader. But, the way the Agriculture Ministry is functioning sometimes creates
doubts in the minds of the people that something wrong is going on. Proper attention was not given
to several issues like rotting of foodgrains, negligence to agriculture sector and necessary
arrangements not being made for storage of foodgrains. | was in Russia for one-and-a-half decades.
Russia was backward in agriculture and one of the reasons was lack of proper storage system.
Vegetables and fruits used to rot before they came to the market. In Orissa and some other States, |
think, the Central Government should encourage, subsidise and provide help in every possible way

for providing better storage facilities.

Then, sharecropping is also a big obstacle for the development of agriculture. In many States,
the sharecropping system is still prevalent though it was abolished in West Bengal and other States. |
will request the Agriculture Minister to convene meetings with the Agriculture Ministers and Chief

Ministers of those backward States to find out some solution to develop agriculture sector also.

Sir, the Public Distribution System is ruined. If, in the liberal economy, everything is left to the
mercy of the open market, how will the poor people compete ? How will the poor people get justice ?
How will they survive? So, the PDS should be developed immediately, spread throughout the

country, and, it should be given more importance. This is my request to you.

Sir, regarding oil price, many of our learned Members have shown the picture. It is affecting
not only the people but also every branch of our economy, and, it is making the lives of the poor

people hell. So, my request is that the price increase in petroleum products should be withdrawn.
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Sir, some of the Members of the Ruling Party also prescribed that the States should reduce
the tax levied on the petroleum products. | can tell you about my own State. It imposes lowest tax on
petroleum goods. It is 18 per cent, which comes to about 12 rupees. So, Sir, my State is trying to do

that.

Regarding PDS, hoarding and other things, in Orissa, we also tried to prevent this
unnecessary price rise of foodgrains, vegetables, fish and other things, and, raided the stores of the

hoarders. Hundreds of these dishonest business people have been arrested.

So, through this opportunity that has been given to me, | appeal to the leaders of the Ruling
Party, hon. Prime Minister, hon. Finance Minister, hon. Agriculture Minister. ...(/nterrupz‘/ons)...
Surely, when | will speak on naxal problem, definitely, | will express my views to the Home Minister
also. So, | request all of them to take preventive measures immediately so that the price rise of
petroleum goods do not make the lives of the people more miserable, and, | also request them to act
according to their promise made in the manifesto for the aam aadmi. SAT HEHR H 3TTBT dgd-dgd
g=IATE <l §I With these words, | express my thanks for having given me the opportunity to speak

on this important subject. Thank you.

STATEMENT BY MINISTER
Situation in the State of Jammu and Kashmir
MR. DEPUTY CHAIRMAN: Hon. Home Minister to make a statement.

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Sir, the situation in the State
of Jammu and Kashmir continues to be a cause for concern. It has taken a serious turn in recent
days. Beginning June 11, 2010, there has been a cycle of violence threatening law and order and
public peace. The violence in the State has followed a certain pattern. Usually, the violence is
triggered by stone pelting by large crowds and their targets of attack are police stations, police

outposts and other public property.

346





